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INTRODUCTION 

1 | the Chairperson of the Committee on Estimates having been authonzed by 

the Committee in this behalf signed this Report on the (1) Budget Estimates for the 

year 2006-2007 in respect of Development & Panchayats Department 

2 A brief summary of the recommendations/observations of the Committee 15 

given in Appendix | and ॥ पा respect of Development & Panchayats Department The 

summary 15 not exhaustive and for full recommendations or observations of the 

Commitiee reference 10 08 made to the main Report and the reports of previous 

years (for implementation) relating to the Departments concerned 

3 A brief record of the proceedings of each meeting has been kept separately पा 

the Vidhan Sabha Secretanat 

4 The Committee 15 thankful to the Chief Secretary आएं other Financial 

Commissioners/Commissioner and Principal Secretanes/Secretanes/representatives 

of the Departments who appeared before the Committee from time to time for their 

valuable assistance to the Committee 

5 The Committee 15 2150 ighly thankful and appreciates the working of the 

Secretary Deputy Secretary Branch Officials of the Haryana Vidhan Sabha 

Secretariat for their unstinted whole hearted co operation and assistance rendered 

by them 

SHER SINGH 

Chandigarh Chairperson 

The 2nd March 2007 Committee on Estimates



REPORT 

Constitution of the Committee 
- 

The Committee on Estimates for the year 2006 2007 consisting of nine 
members was nominated by the Hon ble Speaker on having been authorized by 8 
motion moved and passed by the Haryana Vidhan Sabha in its siting held on 
17th March 2006 and notified vide Haryana Vidhan Sabha Secretariat Notification 
No EC 1/2006 2007/49 dated 24th Apri 2006 

Appomtment of Chairperson 

2 Shri Sher Singh M L A was appointed the Chairperson of the Committee 

Sittings 

3 The Committee held/fixed 60 meetings (व Chandigarh and outside Chandigarh) 
till the finalization of this Report 

Implementations/Recommendations 

4 The Commuttee scrutimized the rephes received from the Government प्रा 
connection with the outstanding recommendations/observations made in their reports 
for the years 1992 93 1994 95 1995 96 1996 97 1997 98 1998 99 1999 2000 
2000 2001 2001 2002 2002 2003 and 2003 2004 pertaining to Imgation Transport 
Cooperation Food & Supplies Public Works (Public Health) Health Panchayats 
Mines & Geology Public Works (B&R) Tourism Excise & Taxation छापे Environment 
Departments The Committee dropped the recommendations/observations where it 
was satisfied with the action taken by the Government The observations of the 
Committee of the remaining recommendations/observations in respect of these reports 
are contaned in Appendix |l of the 36th Report of 2006 2007 

5 The 36th Report drafted by the previous Commuttee was placed before the 
Committee The Committee has gone through the contents of the said Report and 
after thorough discussion the Committee 15 of the view that the contents of the 
recommendations as drafted in the said Report need thorough consideration and 
the same will be considered by the Committee as and when the concemed Depariment 
ह॥ be taken up by the Committee for oral examination 

Selection of Department 

6 The Committee selected the following Departments with 8 view ta scrutinize 
therr Budget Estimates for the year 2006 2007 

1 Development & Panchayats Departments 

2 Health Services Department 

3 Industries Department



Imgation Department 

Rural Development Department 
D
 

O
 

I
 

Sports & Youth Welfare Department 

7 Welfare of S C &B C Department 

Scrutiny/Framing of Questionnae/Oral Examination 

7 The Committee framed the questionnaire in respect of the Development 
& Panchayats Rural Development Health Sports & Youth Welfare for the year 
2006 2007 

8 The Committee could not frame the questionnaire In respect of other 
Departments due to paucity of ime 

9 The Committee took a serious view for not supplying the budget matenal by 
the Industries Department & Irngation Department The reply to the questionnare 
framed by the Commuttee and sent to the SC & BC department for sending the reply 
but the department fails to furnish the reply 

10 The Committee scrutinized the matenal/reply 10 the questionnaire of the 
departments maintaned ॥ para 6 above for the year 2006 2007 and orally examined 
the Financial Commissioners/Commissioners & Principal Secretaries/Secretaries 
and representatives of respective Departments 

Supplementary Estimates 

11 The Committee also scrutinized the Supplementary Estimates of Haryana 
Government for the year 2006 2007 and examined the representatives of the Finance 
Department as well as other Departments concerned with the demands and also 
prepared their reports thereon for being presented to the Vidhan Sabha on the 18th 
September 2006 

General Observation — Finance Department 

12 The Committee while scrutinizing the replies received from the Government 
relating to the Departments pending paragraphs of previous reports concerning 
these departments have expenenced that the replies thereof are not being sent by 
some of the departments ॥1 time in spite of the nstructions issued by the Government 
from time to time 

The Committee 15 of the view that the Finance Department should 
coordinate पा this respect and reiterate these instructions to all the concerned 
Departments so that replies are sent in time ॥ order to streamline the 
functioming of the Commuittee 

13 The Report of the Commuittee प respect of Development & Panchayats 
Department 15 in the following paras



DEVELOPMENT & PANCHAYATS DEPARTMENT 



ot 

Development Department 

1 Organizational set up of the office of the Financial Commissioner & Principal 
Secretary to Government Haryana under Major Head 2515-ORDP (HQ) 

Financial Commissioner s Office Haryana 

Major Head 2515-ORDP (HQ) For the month of 12006 
8r  IName of the|Scale of the Post No of sanctioned post Group |Plan/ [Techm Pay Vacant No |Post Non |callNon |Drawn Pema | Temp Total Plan {Techmcal 

nent 

1 Under 10000 325 - - A INon ([Non - Secretary  [13900+400 S P Plan {Tech 
2 Chief 10000-325 . . A W Non 1 Accounts  |13900 Plan |Tech 

Officer 

3 Supenntend (6500 200 4 4 n Non  [Non 4 ent 10500+200 5 P Plan |Tech 

4 Research  |5500 175-9000 1 1 H Non  {Non 1 Officer Plan [Tech 
5 Pnvate 6500 200 - 1 “ Non  |Non 1 Secretary  [10500+200S P Plan [Tech 
I Accounts {6500 200 10500 1 1 “ Non  |[Non - Officar Plan [Tech 

7 Assistant 6500 200 . 1 | Non Non . 
Distnict 10500+200 S P Plan |Tech 
Attorney 

I 050 (06५४ ) [8000 275 13500 1 1 “ Non  |Non - 
Plan |Tech 

Total kN 11 11 

Pay Head 2515 ORDP (HQ) 
OFFICE OF FINANCIAL COMMISSIONER REVENUE HARYANA, CHANDIGARH 

Sr Designation |Scale of the Pay Sanchoned posts Group W Pay Vacant No 
Pfan  |Drawn Perma Temp Total 

nent 

. Accounts 5450 8000 28 | * | C Non 29 
Plan 

2 Personal 5500 9000 2 2 C  INpn _ 2 Assistants Plan 
3 Sr Scale 5450 8000 1 1 C m 1 Stenographer Plan 
. Jr Scale 4000 6000 - 1 C  Non 1 

Stenographer Plan 
5 Clerks 3050-4580 n 34 C |Non 7 27 

Plan 
I Inveshgators (5450 8000 1 - C R 1 

5500 9000 Pian 
7 Secton 6500 9300 - 5 C [Non 5 

Officers Plan r 
I Drnvers 4000 6000 2 2 C  iNon 2 

5000 7850 Plan 
Total of Posts 75 75 m 27 



The Committee after scrutinizing the above mentioned details of the 

departmental organizational set up 1t came to the notice that out of 34 posts 

of Clerks, 27 posts are lying vacant The Committee took a serious view and 
recommends that strenuous efforts be made to fill up these posts of Clerks 
without any further loss of time and the Committee be informed accordingly 

2 On being asked by the Committee the department submitted the 
comparative figures of Class-l ॥ | & IV posts designation wise (both at HQ and पा 
Subordinate Offices 

The reply 15 as under — 

Group—~A 

डा. Name of Post No of Posts  Vacant Pay Scale 
No sanctioned filled posts 

posts up 

1 Jont Director (PR) 1 — 1 10000 325 13200 

2 Dy Director (Panchayat) 1 — 1 8000 275 10200 EB 275 13500 

3 DDPO 20 19 1 8000 275 10200 EB 275 13500 

4 Pnnopal SDCTC Nilokhen 1 1 — 8000 275 10200 EB 275 13500 

5  Director HIRD Nilokhen 1 1 — 16400 450 20000 500 22400 

6 OSD (Dev) 1 1 — 8000 275 10200 EB 275 13500 

Group—-B 

1 ADA 1 1 — 6500 200 8500 EB 200 
10500+200 5 P 

2 Research Cfficer 1 1 — 5500 175 7100 EB 175 9000 

3  Block Development & 123 97 26 6500 200 8500 EB 200 10500 
Panchayats Officer (including 4 

posts of CFO) 

Group-C 

1 Investigator 2 1 1 5500 175 8300 EB 175 9000 

The Committee after ascertaining the position from the above 

mentioned information found that one post of Joint Director One post of 

Deputy Director Panchayats One post of DDPO & 26 posts of BDPOs are 

lying vacant The Committee would like to know the date since which these 

posts are lying vacant alongwtih the reasons for not filling these posts so far 

The Commitee therefore, took a serious view and recommends that sincere 

efforts be made to fill up these posts without any further loss of time 50 that



(. 

the work of the Department may not suffer and the Commuttee be informed 
accordingly 

3  ComplaintsfEmbezzlement - 

The Committee would like to know the number of complaints received and 
enquiries conducted regarding embezzlements misappropriation wregulanties 
of funds against the officers/officials of the department during the last five years 1 6 
1 4 2002 ए0 31 3 2006 The department stated वा their written reply as under 

(@ During the period from 1 4 2002 to 31 3 2006 168 complaints/ 
references received from various sources and a copy of the same was 

sent to the concermned Deputy Commussioner for enquiry and report On 

the basis of the reports received from the concerned Deputy 
Commissioner and mn 21 cases officers who were found quilty were 

awarded punishment of warning to be careful in future or censure of 

thelr one or two increments were stopped and orders were passed for 

the recovery of the amount for the loss of which they were found 
responsible In 18 cases concerned officers have been charge sheeted 
under Rule 7 and ॥ 28 cases under Rule 8 In remaining 101 cases 

comments/reports are still awarted from the concerned Deputy 

Commussioner Efforts are being made to obtain the comments/reports 

from the concerned quarters as early as possible 

The Committee would like to know the nature of all the 168 

complaints and the source from which these were recerved The 

Committee would aiso like to know the names of the officers 

alongwith their designafions who were found guilty and awarded 

punishment of warning to be careful in future or censure or their 

one or their one or two increments were stopped and orders 

were proposed for the recovery of the amount for the loss which 
they were found responsible The Committee may also be 
informed about the names & designation of the officers who have 

been charge sheeted under Rule 7 and 8 था 18 and 28 cases 

respectively The Committee recommends that strenuous efforts 

be made to obtain the comments/reports from the quarter 

concerned as early 85 possible in remaining 101 cases 

4 Budget Allocation 

In reply of the questionnaire of the Committee regarding the allocation of 

budget for the financial year 2001 02 to 2006 07 The department supplied the 

information as under —
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The Committee after going through the reply submitted by the 

department found that the department has not shown the expenditure 

incurred during the current financial year 1e 2006 07 from the budget 

allotted for the year 2006-07 The Committee, therefore desired that the 

breakup of the expenditure incurred 50 far be supplied to the Commuttee 

The Committee also recommends that the department should ensure that 

the amount/funds allocated to the department for the current financial year 

2006 07 be utiised well पा time 

In reply to the questionnaire of the Commuitee relating to the details of funds 

allocated for the various schemes of the department during the last five years the 

reply of the department 1s 85 under — 

Plan Scheme (Major Head 2515 ORDP- Development Department) 

5 Construction of Chaupals Subsidy Schemes 

U] 

() 

(1) 

Haryan Chaupal Subsidy Scheme 

The aim of the Scheme Harjjan Chaupal Subsidy Scheme 15 

to provide a place for community functions for Scheduled Caste 

such 85 marriages and festivals etc Under this Subsidy Scheme 

Rs 20 000/ for the completion of incomplete chaupal and 

Rs 10 000/ for the repawrs of chaupal 1s provided each year An 

outlay of Rs 100 00 lacs has been approved by the Planning 

Department in 2006 07 for the repair of 500 Haryan Chaupals and 

completion of 250 chaupals 100% amount will be spent for the 

benefit of Scheduled Castes as Special Component Plan  Actual 

expenditure ncurred during the preceding five years 16 from 

2001 2002 to 2005 2006 1s detalled below 

Backward Classes Chaupal Subsidy Scheme 

The aim of the Scheme Backward Classes Chaupal Subsidy 

Scheme 1510 provide a place for community functions for Backward 

Classes such as marriages and festivals etc Under this Subsidy 

Scheme Rs 20 000/ for the completion of Incomplete chaupal and 

Rs 10 000/ for the repairs of old chaupal 1s provided An outlay of 

Rs 30 00 lacs has been approved by the Planning Department for 

the Annual Plan 2006 2007 for the repairs of 150 Backward Classes 

Chaupals and completion of 75 chaupals Actual expenditure 

incurred during the preceding five years 1 e from 2001 02 to 

2005 06 1s detailed below 

General Classes Chaupal Subsidy Scheme 

The aim of the Scheme General Chaupal Subsidy Scheme 

15 to provide 8 place for community functions for General Classes



12 

such 85 marriages and festivals etc for rural folk Under this Subsidy 
Scheme Rs 20000/ s given for the completion of incomplete 

chaupal andRs 10 000/ for the repair of chaupal An outlay of Rs 
70 00 lacs has been approved by the Planning Department in the 

Annual Flan 2006 2007 for the repar of 350 General Classes 
Chaupals and completion of 175 chaupals Actual expenditure 
incurred during the preceding five years 16 from 2001 02 to 
2005 0615 detailed below 

ANNEXURE-A 

STATEMENT SHOWING THE BUDGET ESTIMATES 2006 07 AND ACTUAL 
EX¥PENDITUPE INCUPRED DURINC THE YEAR 2001 02 TO 2005 06 

Major Head 2515 ORDP (Rs ॥ lacs) 

St Nameof the Estmate Expendl Estmate Expendt Budget Expendt Budget Expendit Budgst Expendit Budge 
No  Scheme 200102 200102 200203 2002403 Estmat 200304 Estrele 200405 Estmate 200506 Esimate 

2003-04 2004-05 2006-06 200607 

1 2 3 4 5 6 ? 8 § 10 1 12 13 

PLAN SCHEMES 

1 छा of Chaupal 

Suzsidy Scheme 

1 Haman 2400 2400 2400 2400 3000 3000 3000 3000 10000 10000 10000 

2 Backward 1000 1000 1600 {000 1000 1000 1000 1000 100D 3000 3000 

3 General 7000 7000 7000 

During the course of oral examination, the Financial Commissioner & 

Principal Secretary to Government Haryana stated that an amount of Rs 20 
crore has been spent on the repairs of Harjan & Backward Classes Chaupal 

during the current financial year The departmental representative further 
informed that all chaupals belonging to Harijan & Backward Classes have 

been got repaired 

The Committee desired that district wise names of the Chaupals which 
have been reparred during the last three years 06 furnished to the Committee 
alongwith a hist of the villages wherein repair work of the Chaupals have 
not been made so far The Committee also recommends that provision for 

the construction/repairs of the chaupals of general category may also be 
made 

6 Setting up of Haryana Institute of Rural Development at Nilokher on 
50 50 sharing basis with Centre/State 

Under this scheme training 1s imparted to Class | & ॥ Officers of this 

department and also Officers of other Department relating to Rural Development 

(7
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Programme An outlay of Rs 50 00 lacs {Rs 25 00 1805 Centre Share) has been 

approved by the Planning Department in the Annual Plan 2006 07 Actual expenditure 

incurred during the preceding five year 1 6 2001 2002 to 2005-2006 15 detailed 

below — 

ANNEXURE-A 

STATEMENT SHOWING THE BUDGET ESTIMATES 2006 07 ANDACTUAL 

EXPENDITURE INCURRED DURING THE YEAR 2001 0210 2005 06 

Major Head 2515 ORDP 
(Rs Inlacs) 

& Nameof the Estate Expendt FEstmate Expendt Budget Expendl Budge! Expendit Budget 
Ml———

_——f 
Budge 

No  Scheme 200102 200102 200203 200203 Estmal 200304 Estmate 200405 Estmate 200506 Estmate 

200304 200405 200506 200607 

_——____——___
____________

__1 
2 3 4 5 6 7 8 9 

1_———___—__—
—‘__———_—_——

0 11 12 13 

PLAN SCHEMES 

1. Sethng up of HIRD 
Nilokhen 500 1500 1500 1500 2500 6771 2500 2450 2500 6771 2500 

The Committee may be informed पा regard to the names of the Village 

Panchayats districtwise to whom training have been imparted during the 

year 2006 07 alongwith the expenditure incurred thereon as well as matenial 

e booklet etc supphed to the Members at the time of training The 

Committee also recommends that post lying vacant in this institution may be 

filled up at the earhest 

7 Rural Health and Santitation Programme Scheme 

For the Block Scheme under the Community Development Programme the 

Block serves as nucleolus The Panchayats Samities under the prowsion of 

Section 43 of the Punjab Panchayat Samiti s Act 1961 are the statutory agencies 

of the State Government for formulation and execution of the Community Development 

Programme The State Government gives Grant-in aid to the Panchayat Samuties 

for the execution of the Community Development Programme The Panchayat 

Samities supplement these grants by adding more funds from their own resources 

and raising public participation At present there are 119 Blocks In Haryana-State 

Under this scheme the works 15 carried out for three Sub Head 1e Health & 

Sanitaton  Education and Roads and Communication Every year 60% is spent 

on Health & Sanitation 30% on Education and 10% on Roads and Communication 

of the approved amount 

The Budget provision of an amount of Rs 500 00 lacs has been made under 

this scheme during the year 2006 07 Expenditure incurred during the preceding
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five yearie from 2001 2002 to 2005 20086 is detailed below — 

ANNEXURE-A 

STATEMENT SHOWING THE BUDGET ESTIMATES 2006 07 AND ACTUAL 
EXPENDITURE INCURRED DURING THE YEAR 2001 02 TO 2005 06 

Major Head 2515 ORDP (Rs Inlacs} 

S Nameofthe Estmale Bxpendt Estmete Bgendt  Budgel Bpenct.  Budget Expendt. Budgel Bxpendt Budge Mo  Schere W02 200102 200203 200203 Estrat 200304 Estmete 200405 Estrrate 200506 Estmate 
2003-04 200505 200506 200607 

1 2 3 4 5 6 7 8 9 10 || 12 3 

PLAN SCHEMES 

1 Total Santaben 
Carrpaign Scheme: 57550 49446 1036500 104700 103600 

2 RurzlHealth 
Education 4100 4100 5100 5100 5500 5500 5500 5500 50000 50000 
500 00Sanitation 
Devedopmnent Scherme 

Duning the course of oral examination, 1t was informed by the 
departmental representatives that a total sanitation compaign programme 
was launched during the year 2000 which was sponsored by the Govt of 
India This programme 15 to be implemented प्रा the whole State through 
Gram Panchayats as well as Aganwan & NGOs The Committee would like 
10 know the name of district in which this compaign have been started so 
far and the time by which this scheme will also be started पा] the remarning 
districts of the State 

The Commuttee would also hike to know the expenditure mcurred 
during the current financial year 2006 07 for the construction of Sulabh 
Sochalyal/Latrines 

The Commuttee would also like to know the names of the 136 villages 
of 12 districts which have been sponsored to the Govt of India Mmistry of 
Rural Development under Nirmal Gram Purshkar Scheme for providing of 
cash award 

The Committee recommends that to fecilitate the general public a 
Community Laterine/Sulabh Sochalaya be constructed near the Bus Stop/ 
Bus Stand भा every village of the State 

NON PLAN SCHEMES 

8 Conditional/Unconditional Grants to Panchayat Samitis 

Aconditional grant of Rs 2000/ 15 given 10 each Panchayat Samiti for utilzing 
it on works of public welfare and raising the income of Panchayat Samitis and
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Uncondrtional Adhoc Grant of Rs 6000/- 1s also given to each Panchayat Samit: for 

utihzing 1t as per बह own requirements  Finance Department has agreed to provide 

Rs 9 52 1805 for these grants for the year 2006 07 Actual expenditure dunng the 

preceding five year । e 2001 2002 to 2005 2006 1s detailed below — 

ANNEXURE-A 

STATEMENT SHOWING THE BUDGET ESTIMATES 2006 07 AND ACTUAL 
EXPENDITURE INCURRED DURING THE YEAR 2001 0210 2005 06 

Major Head 2515-ORDP {Rs nlacs) 

Sr Named the Estmate Expedt Estmae Expendt. Budgel Bpend. Budgel Expendl Budgel Expendt Budge 
No  Scheme 200102 200102 200203 200203 Eshrmate 200304 Eshimele 200405 Estmate 200506 Estmale 

2003-04 2004-05 200506 200607 

1 2 3 4 5 6 7 8 9 10 1 12 13 

MNON PLAN 

1 Condiionall - B 
Uncanditional 

Granis to Panchaya! " 
Samtis 912 912 028 926 928 928 828 844 944 944 952 

The Committee would like to know as to whether the grant under the 

said scheme has been given 10 all the Panchayat Samitis in the State during 

the financial year 2006-07 

The Commuttee would also like to know as to whether the utilization 

certificates have been obtained by the department from the Panchayat 

Samitis to whom the grants have been given under this scheme 

9 Council of Ministers —105-Discretionary Grants by Minusters (Major 
Head 2013) 

Under this scheme funds are allocated to Chief Minister and Ministers etc for 

distribution of grants for the welfare of public such 85 Drinking Water Supply Scheme 

Permanent works णि improvement of Agriculture Permanent works for improvement 

of Rural Sanitation Village roads inctuding small bridges and culverts improvement 

of schools or dispensary buildings Llbrary Books Cultural Organisation & therr 
activies Freedom Fighter/Shaheed memorials Sports Associations Media 

Associations/Press Clubs etc Under this scheme there 15 a Budget provision of 
Rs 1025 00 lacs for the year 2006 2007 and funds are placed at the disposal of 
Deputy Commissioner for mplementing this scheme Actual expenditure during the 
preceding five years 1 ¢ from 2001 2002 to 2005 2006 1s given below —
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ANNEXURE-A 

STATEMENT SHOWING THE BUDGET ESTIMATES 2006 07 ANDACTUAL 

EXPENDITURE INCURRED DURING THE YEAR 2001 02 TO 2005 06 

Major Head 2515 ORDP - (Rs पा lacs) 

Sr  Nameocfthe Estmete Dxpedt. Estmate Bgendt Budgel BEpendt  Budget BExpendt. Budget Expendil. Budget 

No  Scheme 200102 200102 200203 200003 Estmate "003-84 Estmale 2004-05 Esbmale 200506 Estate 

2009-04 2004-05 2005-06 2006-07 

1 2 3 4 5 [ T 8 9 10 1 12 13 

NON PLAN 

1 Organisaton of 
Sarmmelans for 
५७1 Ofuc als 200 2% 200 200 0o 200 200 

During the course of oral evidence the Committee was informed by 

the departmental representatives that there 1s a scheme under which normally 

an amount of Rs 20 lacs 1s being given by a Minister im the shape of grant for 

developmental works This grant can be raised after relaxation 

The Committee would like to know the details of the grants given by 

each Minister during the current financial years e 2006 07 for developmental 

works alongwith the names of the institution to which it was given 

The Commuittee would also further like to know as to whether the said 

grant has been fully utilized by the said institution or not ॥ not utihzed the 

reasons thereof be intimated to the Gommittee at the earlhest 

10 SUPPLEMENTARY INCOME एक VILLAGE PANCHAYATS/PANCHAYATS 

SAMITIS 

During the course of oral evidence the Committee observed that there 15 a 

lirmited source of ncome of Village Panchayats and Panchayat Samitis in the State 

The department representatives informed that previously there was a scheme in the 

department o organize the cattle fair in the State for saling the cattie and 40% fees 

15 being charged now this scheme has been abolished and पा place of this scheme 

nowRs 50’ “and Rs 25 Is being levied on Major and Minor Cattles respectively 

and the nght for collecting the said fee has been entrusted to the concemed 

Panchayat Samitis 

The Committee recommends that concrete steps be taken by the 

department to increase the income of Panchayats Samities and Village 

Panchayats 

PANCHAYAT DEPARTMENT 

The Committee asked the Department 10 supply the detailed information 

with regard to various schemes/activiies being implemented/undertaken by the 

Department The Department supplied the following information
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PLAN SCHEME (MAJORHEAD 2515 ORDP PANCHAYAT DEPARTMENT) 

1 Matching Grant Scheme 

Under Matching Grant Scheme an equivalent amount 15 sanctioned by the 

government as matching grant to panchayats and other organizations which raise 
therr resources through public contnibution for various development works  In case 
of Girls School Girls College and Gnils Hostel the amdunt of grant provided by the 
government will be twice the amount raised through voluntary contributton in-order छि 
promote women education 

The budget provision of Rs 260 00 lacs has been made under this scheme 

during the year 2006 07 The expenditure incurred dunng the preceding five yeari e 

from 2001 02 to 2005 0615 given in Annexure A 

2 Grant पा Aid to Panchayati Raj Institutions Under 11th Finance 

Commission 

On the recommendation of 11th Finance Commission Government of India 

was sanctioned an amount of Rs 14708 75 lacs for the year 2000 2001 to 

2004 2005 to Panchayati Ra; Institutions as a grant पा aud 1 & of 2941 75 lacs per 

year This amount was released for the development work ॥ the rural area 10 
construction of primary school पा rural area construction of Dispensaries Primary 

Health Centre Link Road in rural area Construction of Khels for cattle to provide 
drinking water etc and amount was allocated to Gram Panchayat Panchayat Samitr 

and Zila Parishad in the ratio of 75 15 10 respectively On the recommendation of 
12th Finance Commission Government of India has sanchioned an amount of 

Rs 7760 00 lacs for the year 2005 06 An outlay of Rs 7760 00 lacs has been 
approved by the Planning Department for the development works 1n rural area Actual 

Expenditure incurred during the preceding five year 1 e from 2001 02 to 2005 0615 
given हा Annexure A 

3 Award for best Village Scheme 

Government of Haryana had decided to give Rs 5 00 lacs to best village पा 
each distnct and Rs 10 00 lacs to hest village पा the entre State The performance 

of the Panchayats in the implementations of Scheme of Panchayats Department, 
Rural Development Department 

This scheme has been started from 2002 2003 For this an amount of 

Rs 315 lacs has already been distributed 10 all Districts during the year 2002 03 to 

2004 05 Actual expenditure incurred during the preceding yeari e from 2002 2003 
102004 2005 is given iIn Annexure A 

4 Grant पा Aud to Panchayati Raj Institution Under 11th Finance 

Commission (augmentation ए traditional water resources) 

On the recommendation ए 11" Finance Commussion Government of India 

was provided a sum of Rs 318 00 lacs for the year 2000 2001 to 2004 05 for 
augmentation of traditional water resources पा rural areas water channel for
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Village Pond Scheme Actual expenditure incurred during the preceding year / e 

from 2001 02 to 2004-05 is given था Annexure A 

5 Revenue Earning Scheme (Major Head 6515-Loans for other Rural 
Development Programme) 

Under this scheme Interest Free Loan |s given to Panchayats / Panchayats 
Samitis for Installation of Tubewells wells construction of shops and staff quarters 
etc the loan 1s recovered in 30 yearly instalments Under this Scheme an amount of 
Rs 90 00 lacs has been approved for the year 2006 07 Actual expenditure incurred 

duning the preceding five ४6811 e from 2001 02 to 2005 06 5 given in Annexure A 

NON PLAN SCHEME{ MAJOR HEAD 3604) 

The Haryana Local Area Development Tax Scheme 

Under the Haryana Local Area Development Tax Scheme in sanction 22 the 
tax collected under this act shall be distributed by the State Government amongst 

the Panchayati Raj Institutions 10 be uttized for the development of rural areas In 
this regard an amount of Rs 1170 16 lacs were released for the year 2003 2004 
Rs 2250 00 lacs were released for the year 2004 05 and amount of Rs 11580 00 
lacs were released for the year 2005 08 Actual expenditure incurred during the 

preceding year! e from 2003 0410 2005 0615 given ॥ Annexure - A 

NON PLAN SCHEME ( MAJORHEAD 2515 ORDP) 

1 Second State Finance Commission Scheme 

Under 2™ State Finance Commission Finance Department was sanctioned 

an amount of Rs 5000 00 lacs for maintenance of PRI Buildings and Deveiopment 
works In rural areas पा the year 2005 06 An outlay of Rs 5000 00 lacs approved by 

the Planning Department for the year 2006 07 Actual expenditure incurred during 
the preceding year 1 e 2005 06 15 given mAnnexure A 

2 Compensation to the Gram Panchayats पा Lieu of sale of Evacuee 
share from Shamlat Land 

On migration of the Muslm propentors of various villages of the State to 

Pakistan their right title and interest in the land including their share 1 the shamlat 

land deh vested the costodian by operation of Law under section 8(2A) of the 

Administration of Evacuee Property Act 1950 Accordingly the Consolidation 
Department has assessed total amount of disposed landRs 4 18 15849/ Finance 
Department provided an amount of Rs 106 84 lacs for the year 2003 04 and similarly 
an amount of Rs 106 84 lacs has been provided for 2004 and 2005 An amount of 

Rs 97 64 lacs has been approved by the Finance Department for the year 2006 07 
Actual expenditure incurred during the preceding year1 e from 2003 0410 2005 06 

15 given mAnnexure A 

3 Assistance to Haryana Rural Development Fund Admimistration Board 

Dunng the year 1999 2000 Haryana Rural Development Fund Administration 
Board (HRDFAB) had deposited an amount of Rs 1 033 00 lacs under Major Head 

8443 (छापा Deposit for on going Rural Development works withheld due 10 non 

receipt pf EFC grant from Govt of India In the meantime Govt of India released
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EFC grantamountingto Rs 1033 00 lacs to State Government Therefore the amount 

deposited by Haryana Rural Development Fund Administration Board could notbe 

utiized for the purpose But this amount could also not 06 refunded ५0 the HRDFAB 

because separately 8 proposai of sharing the 50% expenditure of Establishment of 

Panchayati Ra) Department by the HRDFAB was under consideration of the 

Government Now it has been decided to refund the above amount to the said Board 

for which 8 provision of Rs 1033 Q0 lacs has been made 

An amount of Rs 790 73 lacs was collected as Cess under HRDF Act 1983 

and was deposited under Head 8229 Development and Welfare Fund The said Act 

was challenged पा the Supreme Court and due to struck down the Act the said 

amount of Rs 790 73 lacs was transferred under Head 0515 QRDP by Accountant 

General Haryana Now as per decision the deposited amount has to be transferred 

to Haryana Rural Development Fund Administration Board Consequently the proposed 

amount of Rs 200 00 lacs during current financial year 2005 06 after getting the 

necessary budget provision The details of the amount is given at Annexure A 

NON PLAN STAFF SCHEMES (MAJOR HEAD 2515 ORDP) 

1 Head Quarters Staff General 

Under the supervision of the Miruster Development and Panchayats and 

Commissioner Development and Panchayats the Directorate has been set up under 

control over by the Director Development and Panchayats Haryana Under this 

scheme a sum of Rs 90 85 lacs has been provided for the year 2006 07 for making 

the payment of salanes etc to the staff The expenditure incurred during the year 

2001 0210 2005 0615 gven inAnnexure B 

2 Staff for Implementation of Haryana Rural Development Fund 

Administration Board - 

To contro! over the Haryana Rural Development Fund Administration Board 

the staff have been sanctioned for the year 1984 85 During the year 2006 07 a sum 

of Rs 13 20 lacs has been sanctioned for making the payment of salaries etc to 

the staff The expenditure incurred during the year 2001 02 to 2005 06 respechvely 

the details which 15 also given In Annexure B 

3 Matching Grant Scheme(Hq Staff) 

Under Matching Grant Scheme an equivalent amount 15 sanctioned by the 

Govt as Matching Grant to Panchayats and other organizations which raise their 

resources through public contribution for various development works In case of 

Girls Schools Girls College and Girls Hostels the amount of grant provided by the 

Government will 06 twice the amount raised through voluntary contribution in order 

to promote women education Matching Grant Scheme has started in the year 1979 

80 Underthis scheme the following staff has been sanctioned for the year 1997 98 

for implementaton of this scheme — 

1 Two Assistant 

2 One Clerk
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During the year 2006 07 sum of Rs 4 30 lacs for, making the payment of 
salaries etc to the staff The expenditure incurred during the year 2001 02 fo 
2005 06 respectively details of which 15 aiso given ता Annexure — B 

4 District Headquarters Staff 

A District Development and Panchayat Officer has been appointed in each 

district at distnct level The developmentworks which are executed पा the villages by 
the Block Development andPanchayats Officer at block {evel are made under the 
supervision and control over by this officer The establishment work of staff pested at 
blocks are routed through District Development and Panchayat Officer to the State 

Headguarter In addition to this 8 post of Legal Officer has been sanctioned at district 
level This officer defends the court cases regarding shamlat deh of Gram Panchayat 

in different courts Due to large number of unauthorzed possession on the shamlat 
deh in Guhla at Cheeka block of Kaithal District one additional Legat Officer has 
been posted in this block During the year 2006 07 an amountingto Rs 257 96 lacs 
has been provided for salaries etc to the staff and the expenditure incurred dunng 

the year 2001 02 to 2005 0615 given mAnnexure B 

5 Head Quarter Staff Election 

Under this Scheme the staff has been sanctioned for implementation of 
election works and imptementation of Development works under Panchayati Rg 
Institutions During the year 2006 07an amount of Rs 18 50 1805 has been provided 
for the staff The expenditure incurred during the year 2001 02 to 2005 06 respectively 
details of which 15 also given in Annexure B 

6 Grant of Honorarium funifrom Allowance to Gram Chowkidars 

7017 Post of village chowkidars have been sanctioned for the year 1996 97 
by the Reverue Department Haryana and under this scheme the budget provision 

has been made by the Panchayats Department Under this scheme during the year 
2006 07 an amount of Rs 371 90 lacs has been sanctioned by the Finance 

Department for making honerarnium f uniform allowances to the Gramin Chowkidars 
An expenditure incurred during the year 2001-02 to 2005 06 respectively under this 

scheme details of which 15 given in Annexure -, B - 

7 Grant पा A to Zila Parishad/Panchayat Samitis Staff 

As per 73" Constitutional Amendment the posts were created in 19 Zila 

Parishads for mplementation of work of Panchayat Raj Institution of Plan and Non 
Plan Schemes which arerrunning over in Haryana State Under this Scheme 8 budget 
provision of Rs 263 45 lacs has been made for the year.2006 07 for making the 

paymentof salaries traveling expenses etc to the Staff of Zila Parishads (including 
President and Vice President of Zila Parnishads ) and honecrarium to Gram Vikas 

Sahayak Rs 245 00 1805 also An expenditure incurred during the year 2001 02 to 

2005 06 respectively details of which1s also given ॥ Annexure B
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The Committee scrutinized the above information thoroughly and framed the 
questionnarre thereon the which the Department suppled as under 

PLAN SCHEME (MAJOR HEAD 2515 ORDP PANCHAYAT DEPARTMENT 

1 MATCHING GRANT SCHEME 

An amount of Rs 1233 30 1805 as grant has been allocated (0 different 
instituttons under Matching Grant scheme during the last 5 years Details of which 

15 given at Annexure A 

An amount equal public share 15 aliocated as Matching Grant for different 

Development works under Matching Grant Rules 1979 To encourage the grant था 

the case Guls School Colleges and Hostel 15 given double to the public share In 
this regard no complaint of misappropriation of funds against any panchayats or any 
organtzations has been received during the last 5 years 

After obtaining utilization certrficate of the amount allocated under the Matching 
Grant scheme to different Institutions/organizations from Deputy Commissioners 
the department send the same to Accountant General Haryana 

Under thus scheme 20% excess of the amount sanction during the last year 
[5 demanded from the Planning Department After obtaining approval of the Planning 
Department Finance Department 15 requested to make budget provisions 

\ 

The Commuittee desired to know the total amount of Matching Grants 

released by the department tili the finahzation of this report be supplied to 
the committee 

The Commuttee further desired that the efforts should be made to release 

the amount of Matching Grants as soon as amount 15 deposited by the 

concerned institufions 

The Committee also desired that the department to supply the details 
of pending cases 1 any, with the department along with the reasons 

therefore 

Tre Committee may aiso be informed 85 to \ bether the Lhlizat on 
certificate in respect of all the Matching Grants already released have been 
obtained if not the reason thereof be intimated to the Committee 

The department intimated that during the year 2001-02 the actual 
estimate was of Rs 111 49 lacs but the depariment has spent a sum of 

Rs 10417 lacs on the Matching Grants Scheme likewise during the year 
2005 06, the actual budget eshimates was Rs 265 00 lacs whereas पाए 

department has actually spent Rs 243 52 [acs 

The Committee would like to know the reasons/circumstances for not 

utiizing the full budget estimates for the year 2001-02 and 2005 06 

The budget estimates for the year 2006 07 as intimated by the 
department are Rs 260 00 lacs 

The Committee also desires to know the details of the expenditure 

incurred by the department on this scheme till the finalization of the report
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Annexure A 

Works undertaken under m~tching grant scheme during the 
year 2001 02 

St Nameof Village Works Public Govt Share  Total 
No Distnct Share 

1 2 3 4 5 6 7 

1 Bhiwani Dhani Fogat Const of 12Rcoms 529300 C0 970700 00 1500000 00 
In Kanya School 

2 Chang Canst ए 1 Room था 41667 00 83333 00 125000 00 
G G.GSr Sec School 

3 Panchgaon  Const of Kanya 165335 00 330665 00 496000 00 

Gurukul 50100 

4 PremNagar Const of fwo Room 1170006 00 117000 00 234000 00 
(B School) 

5 Luharyatu Const. of Girls School 39000 00 78000 00 117000 00 

6 Chand Raon Const of One School 68595 00 66594 00 133188 Q0 
Room (Boys) 

7 Mandhana Const of 4 Roomsin 16000000 320000 00 480000 00 

G.M School (Girls) 

8 Hisar Mayar Const of B C Chaupal 40000 00 40000 00 80000 00 

9 Hans: Const of Gils Schoo! 333000 00 666000 00 999000 00 

10 Hisar Const of Girls Schoo! 50000000 500000 00 1000000 Q0 

11 Dnant Raju Const. of Community 198500 00 198500 00 397000 00 
Centre 

12 Kaiman Reparr of Boys School 51000 00 51000 00 102000 00 

13 Hansi GG Sr Sec School 19250000 385000 00 577500 00 
Hansi 

14 Hisar G G College Hisar 500000 00 500000 00 100000 00 

15 Jind Gianda Const of Water Tank 40000 00 80000 00 120000 00 
Khera पा Kanya Gurukul 

School 

16 Kharal Const of Rooms ॥1 300000 00 600000 00 900000 00 

Kanya Gurukul 

17  Karnal Raipur Rodan Const of 4 Roomsin 250000 00 250000 00 500000 00 
Govt Midgle School
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1 2 3 4 5 6 7 

18 Ramba Completion of Harygan 60000 00 60000 00 120000 00 
Chaupal 

18 Panpat Jathpur Community Centre 49000 00 49000 00 98000 00 

20 Rohtak Gendra Const of Five School 45000000 450000 00 900000 00 
Rooms - 

21 Sanghera Const. of School Rooms 60000 00 60000 00 120000 00 
॥ Govt Grris Pnmary 
School Rooms 

22 Jhapar Silarn Const of 10 Rooms in 43740000 87460000 1312000 00 
Govt. Gils High School 

23 Sisa Mand: Const of Women 264000 00 264000 00 528000 00 
Dabwal College 

24 Rania Town Const of Govt Girls 500000 00 100000000 1500000 00 
School 

25 Rania Town Const of Govt Girls 500000 00 999000 00 1499000 00 
Sen 56८ School 

26 Rewarn Sahlawas Const of Pn School 120000 00 120000 00 240000 00 

(Boys) 

27 Jarthal Const of School Hall 75000 00 75000 00 150000 00 

28 Bithwana Const of High School 60000 00 60000 00 120000 00 

29 Sonepat Saman Sisan  Const of Community 99000 00 99000 00 198000 00 
Centre 

30 Nahn Const of Two Rooms 9420000 188400 00 282600 00 
in Girls School 

31 Nahn Const of Two Rooms 942000 188400 00 282600 00 

पा Girls School 

32 Fatehabad Gorakhpur Const of School Room 80000 00 160000 00 240000 00 
(Bhuna) Gl 's 

33 Kaithal Songel Const of Girls Hr Sec 20000000 400000 00 600000 00 
(Rajound) School 

34 Kurukshetra Shahbad Const of Arya Girls 6600000 132000 00 198000 00 

(Markenda) Sr 56८ School 

Grand Totai 6732697 00 10416192 00 17148889 00 
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Matching Grant scheme (2002-2003) 

Total amount ailocated PublicShare Govt Share  Total 

55 00 000 8000000 135 00 000 

51 00 000 5100000 10200000 

Sr No Detalls of Work PS GS Total 

1 Seth Sagar Mal Kanya High School (Sirsa) 5 00 000 10 00 000 15 00 000 

2 Govt Gids Senior Secondary School Ramia (Sirsa) 500 000 10 00 000 15 00 000 

3 Mata Harki Devi Memonal College 0018 (Sirsa) 2552500 5105000 7657500 

4 Mata Harki Devi Memonal College Odhan (8155) 2500 000 5000000 7500000 

5 Govt Girls Senuor Secondary Schooi Kosh 2 50 000 5 00 000 7 50 000 

(Const of Rooms ) (Rewan) 

6 Govt Girls Senior Secondary School Kosh 2 00 000 4 00 000 6 00 000 

(Const of Hall ) Rewan 

7 Govt Gils Pnmary School Lajwanakala (Jind) 50 000 1 00 000 1 50 000 

8 Govt Girls Pnmary School Kaberachha (Jind) 2 50 000 500 000 7 50 000 

9  Govt Pamary School Fatehgarh (Jind) (For door 11 000 11 000 22 000 

and Windows) 

10  Kanya Pnmary School Lown {Jind) 51000 1 02 000 1 53 000 

11 Arya Kanya Mahawdyala Shahbad {Kurukshetra) 1 00 000 1 00 000 2 00 000 

12 Girls School Mandi Adampur (Hisar) 41 000 82 000 123000 

13 Govt Grris Schoot Puthisamain (Hissar) 300000 6 00 000 900 000 

14 ७0४ High School Deeg (Karthal) 5 00 000 500000 1000 000 

15  Hala Pur (Sonepat) Sport Complex 51 000 51 000 102 000 

16 Construction of School Bullding Garhisisana 500 000 5 00 000 10 00 000 

{Sonepat) 

17  Sisan (Sonepat) Girl Schoo! 50 000 100000 1 50 000 

18 Jaj (Sonepat) Panchayat Ghar 49 000 49 000 98 000 

19 Chhotu Ram Arya College (Scnepat) 500000 500000 10 00 000 

(Reading Room) 

20 Chhotu Ram Arya College (Sonepat) 4 00 000 4 00 000 8 00 000 

(Three Rooms) 

21 ७०५४ Girls College Gohana (Sonepat) 5 00 000 500000 1000 0000 

22  Man (Jnajar) Govt Girls Senior School 500000 1000000 1500 900 

Total 10355500 18100000 2 84 55 500 
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.. . Position of the cases under Matching Grant Scheme dunng the year 2003 04 

Sanchoned Budget Govt Share 464 00 

Sr  Name of Village Works Public Govt Share  Total 
No Distnct Share 

1 2 3 4 5 6 7 

1 Bhiwari Fatehgarh Const of 12 High 133190 133190 266380 
School 

\ 
2 Dhanana Censt ए Girls Pnmary 41667 83333 _ 125000 

Rooms School 

3 Marwala Const o Govt Boys 61500 61500 123000 

School 

4 Semsap.r do 732450 732450 1464900 

5 Bars) Const ए School Buiiding 751000 751000 1502000 

6 Kad™a Const of Hal' Poo™ 1~ 76335 152665 229000 
(07 Sr Sec School 

7 ranchagaon 0005 0 "७५0 2ooms or 83334 166666 250000 
Gurukul 

A do Cons of Kanva Gurunu 23 200 452400 693600 

ha' ard Varanda 

9 do Const of School Rooms 83334 166666 250000 
at Gurukui 

10 Charkht Dadn Const of Vaish Girls 5... 360000 600000 900000 
Sec Schoul 

11 Talu Const of one Schoo! 37567 75133 112700 
Room nGovt. Hign Scnool 

12 KakroHath  Const ए two Rooms of 41667 83333 125000 

Gurukul 

Total 2573244 3468336 6041580 

1 Jhayar पा “गाव Corst of Co है Hgb 42500 85000 127500 

Z Kuast Cons or Zovt Tins जि ZaaGlC CTHGEG 
Primarv Schao! 

3 niianfiaiia Cuns v & s 5८ज्ठ 8003 5500 227024 

4 "पाता Const or Girs Scool 367000 734000 110103n 

5 Bhap oda Const of Cirls Scheol 315000 630000 945000 

6 दिया 14 (पाठ 1 —a RueuTiin 7500 Buuou Euuuls 
Govt rugn Scnool 

7 Ben Corst of Roo™ ” Go 1 45000 90000 135000 
C Is ™ gh School 

8 Gudha do 50000 100000 150000 

9 Stiam Const of Rooms ॥ Covt 368300 727820 1106700 

A पाई H छाए 8ragn 

Total 1479734 2879400 4359134 
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1 2 3 4 5 . B 7 

1 Jind Jind Const of Agun Stadum 350000 350000 700000 

2 Gainda Khera Const of Gurukul Kanya 143000 286000 429000 
Schoal 

Mehrra Const of Middle School 600000 600000 1200000 

4 Hargarh Const of Girls Pnmary 145000 290000 435000 
School Building 

5 Karargamn  Const of Roomnsin 125000 125000 250000 
Pamary School 

6 Kalazafer Const ए Boys Gowt 100000 100000 200000 
garh High Scheal 

Tolal 1483000 1751000 3214000 

1 Re an Rewan Const of C ris Middie 40000 8000C 122770 

School 

2 Kosh Canst of Bourdary Wall 130000 26000C 380000 
nGGS S School 

3 Datak Const ए Girls Pnmary 80000 60000 120000 
School 

4 भाव Shera) Const of two Rcoms in 100000 200000 300000 

Gov* Girls Se~ Sec 
School 

5 Kos! Corst of Hall " Cost 200000 400000 600000 
8en Sec School 

6 Nikh Const of School Roomm 50000 50000 100000 

Govt High School 

“c al 580000 00003 183n"77 

1 Fandabad  TiknBrahman Const of Govt Middle 40000 80000 120000 
Sunuul 

Towal 40000 80000 20000 

1 Hiszr Budsna Const 0 Govt Girls 73000 146000 219000 

Pr-ialy Suou 

2 KhenJalab  Const of Govt (3015 660000 1320000 1980000 
Schoo! 

3 Garhi Cons of G Is School 000000 2000000 3000000 

4 Dhanna Kalan Const of Girls School 1165000 2330000 3485300 

5 Hansi Const of Girs Schoal 105000 210000 35000 

6 Gangwa Const of Middle School 130000 360000 540000 

7 Sisaoa a Const of S S Gils 183351 366649 550000 
School 

8 Bass Health Centre 300000 500000 1000000
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1 2 3 4 5 6 7 

9 Chanat Const of Hall ॥ Govt 200000 400000 600000 
Middie School 

10 Hanst Const of Govt High 500000 500000 1000000 
School Building Multan 

Nagar 

1 Hissar Const Rcoms ॥ Covt 300000 592300 892300 

Giris College 

12 Bass Corst of PH 500000 500000 1000000 

Total 5356351 9224843 14591300 

1 Sirsa Odhan Const or Mata Harki 1447500 2895000 4342500 

De (15 College 

2 Menna Khera Const of Giris School 125000 250000 375000 

3 QOdhan Daramasant Gurbaksh 212000 agge i oauuiu 

Singh Manager Saheb 
Serio Sec 5000 at 
Odhan 

4 Odhan Const ए Mata HarlaDewt 6100000 12200000 18300000 
C s College 

To g 9822800 10845000 29487500 

1 Faehabad Chinder Corst of Govt (आई 42000 84000 126000 
School 

2 Prrthala Const of 3 Roems Govt 125000 250000 375000 
School 

3 Bhattu Khurd Corst of School 289000 289000 578000 

4 Nadon Const. of School Rooms 60000 60000 120000 

“ota' 38300 58300 1199000 

1 Yamuna Devdhar Const of Hostel Bullding 332000 664000 996000 

6ga Cug Yar,aMondi 

Tua 22220 ge4nnn aosann 

1 Ka nai nangaiRooan Const or Govt 5.0, 210060 210060 ~20000 

2 Mor Maira Canst of Hostel in Ary 500000 1000000 1500000 
narya School 

Total 710000 1210060 1920000 

1 Sonenat Gohana Const of Girls College 500200 1000200 1500000 

2 tMarthal LlDevital Govt Aomer 40000u 600000 1 200Gy 
College Const 

3 Kharhhoda  Const of Two Roo™s in A0000 120000 180000 

Govt Girls Ser Schoo 

4 Sisana Const orSchoo! Roomsin - 40000 80000 120000 
(50 G-siPwraySdod 

To al 1000000 2000000 3000000 
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1 2 3 4 5 6 7 

1 Kaithal Sirsal Const of Girls School 200000 400000 600000 

2 Kharkan Const of 50100 Rooms 850400 95000 190000 
and Varanda 

3 BaluBidhan Const ofOneSchodRooms 43000 86000 129000 
in Covt Girls Pry Scheol 

4 Keorak Const. of Girls High School 500000 961315 1461315 

Total 838000 1542315 2380315 

1 Kurukshetra Kirmch Censt ए Kanya Schoa! 179000 358000 537000 

Totai 179060 358000 537000 

1 Rohtak Ghirawar Const or Con Guis Scrott 1053uL 21u0Lu 31500V 

Gandhara Const of Govt School 700000 1400000 2100000 

Chuiina Duhan  Cons. of One Room पा 42000 84000 126000 
Muadle School Gins School 

W tara Conet of Choupal Careval 52320 150002 300000 
(Awalya) 

Total 97000 1844000 2841000 

Grand To.al 25836829 46400000 72296829 
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Total Sanctioned Amount Matching Grant 

240 61 lakh 2004 05 

Name of Purpose Public Govt Total 

District Shaie Share 

1 2 3 4 5 

Sirsa Construction of Govt Girls Sr 5 00 000 10 00 000 15 00 000 
Secondary School Rama 

nisar Const uc ior of School Bu'dng 10 00 000 20 00 000 30 00 000 
Govt Girls High Scheol  Herbatpur 

Faterabad  Consauc 070 Co 4 Girls 1 20 000 2 40 000 3 60 000 
Prmary Schoot Buliaing 
Ja~dh Kalan 

do do 90 000 1 80 000 270000 

Sirsa Purcnase of Compuer o« Fu™ we 20 00 000 40 02 000 60 00 000 
for Mata Harki Devi Memonal 
Women College Odban 

hajar Consvucuun o Ruur " Go 96 800 2 823 290 47 
Prnmarv Girls Schoo! Luhan 

do Construction of Cancer Hospital 200000 200000 4 00 000 
at Gurukal Mahawvioyala Khanpur 

Hisar Construction of mulu Purpose Hall 5 00 000 10 00 000 15 00 000 
o SD  ahta Maba Vidyala Hanst 

ao Consuuchon of Schoo! Buiding os 75 000 1 50 000 225000 
Govt Girls Semor Secondary 
Schoot at vllage Lirra 

Hisar Construchon of one Room in Govt 45 000 90 000 1 35 000 

Girls Middle School Burak 

do Construction of Net Ram Man 150 000 3 00 YUY 4 5Uyuy 

Bhawh Dewi Govt Giris High 

School at Village Garhi 

Fatehahad  Construchon of Covt. Girls Pnmary 45 000 90 000 135000 
Schuo Bu d ~g Ja~dh (वाला 

Gurgaon Construction of Sh Sant Sagar 5 00 000 10 00 000 15 00 000 
Jain Kanya Mahaviaylaya 

e एच नी +a 

Scepat Cong _c on~f Bhasje व 2 00 000 200900 4 00 Q00 

Bhatgaon Gaushala 

Jhapar Corstuctior of Gris School 50 000 100 000 1 50 000 

Builai~g at village Khen दिए. व 

Fatehabad Construction of Co 4 Cirls 45 000 80 000 35000 
Pnmar School Bunaing वा. 
Janas saian
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1 2 3 4 5 

Kaithal 

Sirsa 

Jhayar 

Hisar 

Bhrwam 

~uraksheua 

Rkl 

b 

Hisar 

Alllala 

Constructon of Gids Middle School 
Building at willage Khanpur 

Construchon of College Building 
of Ch Mam Ram Jorar 
Mahawvidyalya at village Mithisureran 

Constructon of Girls Scheol 
Buiding at village Pamala 
Distnct Jnagar 

Construction of Latnnes Bathronm 
and Water Tanks at Covt Pnmary 
Schoal 

Cosuucuen of 008 Room at Covt 

C e D mgn Srhng O onana 
Distrc Bpwan 

Const uchich ए। 52१00 Room at 
nanya Guiukul 3acngoan 
(Gamn) District Kurukshetra 

“eneructon g AL B 0058 Hall 

at Maka~a~1 ¥ shon Jat ¥“anya 
Vidyalya Rohtak 

Cons* ucton of School Bulldng 

at Munsht Ram Mewa Dewt 
Govt. Hgh Schoo  Dhani "छापा 

Distriet Hisar 

Construcuon oy School hall and 
Class Rooms at Sn Haryana 
Ko ksnama Sanatan Dnaram 
Gins Semor Secondary School 
District Hisa 

Cunisdud'ivii i सच एफ Rwui™s था. 

Arya Senior Secondary Schoo! 
MVulana LISEctArDbsE वे 

100 000 

21 00 000 

28 04 560 

31 000 

47 000 

5 02 000 

रु 00 ८५0 

10 00 000 

10 00 000 

2 00 000 

21 00000 

56 09 120 

94 000 

0 00 000 

1000 002 

10 09 000 

20 00 000 

300000 

42 00 000 

84 13 680 

62 000 

1 +1 000 

15 00 300 

15 25 30 

20 00 000 

30 00 000 

(=
] 

है
 2 2 

Total 41 44 जप qRN 2 40 A0 अप 1R/2 21 020 
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Matching Grant Scheme (2005 06) 

Total Sanction amount Ps 255 00 lacs 

5. Name of Purpose Public Govt Total 
No Distnct Share Share 

1 2 3 4 5 6 

1 Ambala Const of School Rooms at Arya Sentor 0 3456000 346000 

Sec School Mulana Distnct Ambala 

2. Kurukshetra Const of College building of 500000 1000000 1500000 

- Daya Nana Mahila manaviayalya 
Kurukshetra 

3  Sonepat (015 o RoowsinCov 211000 422033 633200 
G s Midd'e School Mundlana 

4 Kunuvshetra Cors 0 १05 € Buiaing कफ 0 T3uuwu F2UUUL0 
for boys Gurukul Kurukshetra 

5 Karmal Corst of B_ilding of Guru Brahamnand 701000 1402000 2103000 
Girls College ~nryanthali 8 ~a) 

6 B wari Const of one Room and Ore Heall Roz~ 48500 97000 145500 
at Kanya Gurunul Panchgaon 

7 Bhiwan Const of one Room and One Hall Room 625000 12500600 1875000 
at Kanya ठप," Panchgaon 

8 Rewan Const of Room n Govt Grrls 45000 90000 135000 
S Sec School Majra Sheo g 

9 Bhiwant Const of 4 Rooms in Govt Sr 560 217000 434000 651000 
Scnool 8८ Vihage Jul nhud 

10 Fatelabad Cons 0 oneRoomin GG School 50000 100000 150000 

Ja~-l Kalan 

11 Fatehabad Const of Govt Giris School at 356800 713800 1470400 
Dhnah: Kallan 

12 Songpat Const of Room & boundry wall In 140000 140000 280000 
Govt Sr Se. Schooi Assafpur Mabrdu 

13 Rewan Const of 2 Room ॥ Govt Girls High 100000 200000 300000 
Schodl at Copzlgarh 

14  Gurgaon Const of Building for Govt Pnmary 50000 1000000 1500000 

Schoo Moham~adpuruharsa 

15 Rontak Const of Main Gaw & B/MWall of 51000 510, 102000 

जाग पा" Certe Sargzhea 

16 Rohtak Conist of one 007 n Cost Sr Sec 75000 75000 150000 
School Chulikana (Rohaj) 

17 Mevwsat Nuh Const of Gi s Hostel of 5ी Shant 1000000 2000000 3u00000 
Sagar sain 815 College FP दाद 

18 Rohtak Const of 12 Rooms पा Maharan rushon 1000000 2000000 3000000 
Jat Kanva Mahavidyalya Rohtak
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1 2 3 4 5 6 
19 Jnd  Const of Scrool Bulding o Govi Pgh 385000 385000 770000 lding o Govt M gh 385000 385000 770000 

Schoo! Shahpur 

20 Jind Const of Govt Gils Pnmary School 300000 600000 900000 
Butlding पा Village Ghimana 

21 Bhiwam Const of one Room ॥ Govt Girls Pry 46667 93333 140000 
Schoal Kharkan Makwan Blocx Tosham 

22 Hisar Const of Panchayat Ghar-cum 250000 250000 500000 
११६८ eat 071 Centie at V motn Rang-a~ 

23 Sisa Const. of Class Rooms Common Room 3000000 6000600 9000000 
Library Conference Hall Vechile 
Stand and Guest House etc 
nC MK Natonal PG, Giris 
Co ege Srsa 

24 Rewar! Co~s 0 oreRoommGHS 75000 75000 150000 
Lisan Block Jatusana 

25 Reva Cznst * 0 Roomn Gi~'s M ddle JO000 200000 ~Uu005 
School Mandola Block Kho! 

28 <atha Cons of Pe arming \Wall at 66090 66000 132000 
V Wazir Nagar 

27 Fatehabad Const of M R Ubrary at 230000 230000 460000 
१४ Gorakhour 

28 Fatehabad Const of Panchavat Ghar 8 80000 80000 160000 
जिला Khaka 

29 Kuruksheta Const of bulding for Kanya 700000 1400000 2100000 
Gurikul Bachgaonwan (Gamr ) 

थी. hurukshetra Corst of Community Dharamshala 200000 200000 400CC0 
rKamoua 

31 Sonepat Const of Community Centre in Village 250000 250000 500000 
O afiana 

22 Songpat Const of Poome nCo t 141000 222000 3233000 
Gris 8 Sec School 5 sana 

33 vam.~a2 Congt of Ana Kgn g Vgnght 250000 480000 720000 
Nagar Madryamiv /royalya Jagaann 

34 Rohtak Const of Building in Gurukul Singhpura 300000 300000 600000 

35 “u_ste 8. T-matu T~ हन छ 10१0 500 il A SRR ¢ 
Ca,arand abia 

36 Sonepat Const ए street In village Mandora 50000 500.0 100000 

37 Sonepat Const of Grls School at village Farmana 200000 400000 600000 

Total 1346397 24351933 37815900 
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12 GRANT IN AID TO PANCHAYATI RAJ INSTITUTIONS UNDER 11TH 
FINANCE COMMISSION 

As per guidelines 1ssued by the Govt of India entire amount of 11th Finance 
Commussion and 12th Finance Commisston released 10 the Panchayati Ra) 
Institutions ror aevelopment works in the ratio of 75 15 101 ¢ Gram Panchayats 
Panchayat Samiti & Zila Panishad on the basis of their population Govt of india had 
released the balance amount of Rs 2206 31 lacs of the year 2000 2001 i the years 
2002 2003 & 2003 2004 50 excess expenditure was during the year 2002-2003 & 
2003 2004 

The Committee recommends that the Department may provide a list 
of heneficiartes/institutions for 15 perusal 

The Commitee would also ihe to know as what measures a-e adoprea 
by *he department (0 keep the creck and balances whie spenung tne 
sanctioned amount by the Panchayati Raj Institutions 

The Committee recommenas that the reasons of excess expenditure 

meurred in the year 2002 2003 and 2003-2004 be intimated to the Co™m *ee 

The Comir ttee further recommands thzt the department may intimate 
what guidelines are made In the cases where amount 15 releasea to 
Panchayau Raj institutions 1or ine development work पा the rura: areas 

The Commiitee would also like to know as how much amount 1s spent 
during tre year 2006 07 our of the total buagef of Rs 7760 00 lacs 

13  AWARD FOR BEST VILLAGE SCHEME 

On the 08515 of perrormance 1n the field of Education and Health Services and 
execution of Scheme of Panchavats Department & P.. al Development Departments 
Rs 5 00 iacs per year to the best village at district level and Rs 10 00 lacs 10 the 
Best Village at State Levelis given 85 Best Village Award The list of these Villages 
IS 1aCEd वा, mitiieau e B 

The department informed the Committee that budget esumares 10 
uie yeai 2005-06 was Rs 105 09 lacs bu* * ८ desart~e~* d d ~ot spent am 
amount ana shown tne expenditure as 0 00 the department failed to spent 
the amount on this scnerie ॥ा the year 2005 06 Therefore, the Committes 
taxes - semiousty anc r1ecommends that i@ degarimier fhay (पाल 2 e 
"easons/2 "~umrstarces unde”  hich the denartment falled to spent the budget 
estimares



Government of Haryana gives incentive of Rs 5 00 lacs 10 the best village in 
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AWARD FOR BEST PAMCHAVAT 

Annexure 'B’ 

each distrnict and Rs 10 00 lacs to the best village पा the entire state for therr 
performarce पा implementing the schemes of Panchayats Department and Rural 
Development Department Education and Health This scheme was started in the 
year 2002 03 Awarator the best Village foryear 2002 03 to 2004 05 to the following 
Gram Panchayats ॥ the State — 

Distirict Level (Rs 5 00 lacs) 

8- NameofDistrict Name of Best Name of Best Name of Best 
No Village Village Village 

2002-05 2003-04 2004-05 

Ambala Mas 2 Kz dnzn Vigla 
2 Bhiwant Dwarka Naloi Chumoa Knurd 

3 Faiehabad Bangaon Bhuna Jakhal Mand; 

4 Fandabad Karman Chhanisa Meerpur 

5  Gurgaon Jaras Sidharv alt Kre वि 

6 Hisar Shikarpur Satrod Kalan Khasz Mahajan 

7 Jind Rasidam Gatooli Bar Sola 

8 Jhayjar Sankhol Ladrawan Hassarur 

9 Kamal Sangohi Garht Mul Padhana 

10 Kaithal Bhana MaraNandKarar Tayoda 

11 Kuru¥shetra Gumthalagadhu  Jyohee Umn 

12 Mahendergarh  Chandpura Nanwan Mohanpur 

13 Panipat Madlauda Bapon Shera 

14 Panchkula Nanakpu Nawagaon Rampu Jang 

15 Rewan Jhabua Rawuralstmuran  Dharuhera 

16 Rohtak Katesara Kultana Lakhan Majra 

17 Sirsa Khana Paniwala Mota Faelipurvaidwala 

18  Songpat Jogh chg han ah lan Ga h Kalan 

19  Yarmu.raNagar Potf! Bubka 

State Level (Rs 10 00 lacs) 

Sr Narmeof 2022 03 2003 04 2034 05 
0 5110 

Sirsa rKhana 

2 Panwat - Bapoh 

(Rs 500 lacs for State level award) 

2 Rqohtale Kyltgng 

(Rs 5 00 tacs for State level awaid)
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14 Grantin aid to Panchayath Raj Institution under 11th Finance commission 
(augementation of traditional water resources) — 

Eleventh Finance Commission had recommended grants Rs 132 85 crore to 
Haryana State for the perniod 2001 2005 including Rs 50 00 cores for special problems 
and Rs 82 65 crore for up gradation of services under vanous sectors 

Under Augementation of Traditiona) water Source Scheme Commission had 

recommended 8 grant of Rs 3 18 crore to Haryana State covering the period 2001 
2005 Harvana Govt had taken 8 decision to execute the water channel for village 
ponds ॥ some villages of Haryana State 

The department intormed that a sum o1 Rs 318 00 lacs was provided 

bv the Govt of India for the vear 2000 01 to 2004 05 on this Scheme 

The Commitee arter gotng hrouch “he reply of the department finds 
प्रा आए SLM was provided पद पार year 2006-07 & 86 o, “८ दया जिस 
desired that the reasons for not providing the sums 10 the year 2006-07 06 
intimated to the Committee 

The deparrmenr In दास written replv intimated (hat (0४६ of Ind.a has 
not oo 1ded *~e furcs tor e .ear 2005 06 and 2006 07 nowever scheme 

was not failed 

The Committee desires to know the reasons of not providing the funds 
by the Gov. of india for the year 2005 06 and 2006 07 

The Committee also desires to know itne latest position of whis Sclieme 
as to whether it 15 In existence or not 

15 Revenue Earning Scneme (Major Heaa 6515 Loans for odher Rural 

0& slopment Programme) 

Anamoun*of Rs Z 53 17 000/ has been sanctioned under Revenue Eaining 

Scheme auring the last four vears Details of whicn 15 placed a. Annexure C The 
work under thus scheme is got executed through Distnct Development and Panchayat 

Orficers/Biooun Developr «nw a~d Parchayat OiTicers 

After making recovery of loan under Revenue Earning Scheme in 30 equal 

anryal Irs allmenrs ॥ 15 cepositea ॥ receip Head by e Block Develop~e~ a~d 

Panchayat Officer in time 

पान Oowm ttag  ayld 1 kg rg knpgw tha datasds of the Danchayats! 

Panchayat Samiues ८0 w"o™ e nfergsT शिफ्ट एस vas gven unger पाई 
scheme 

The Committee further desires to know the aerails or the amount spent 
auring पाए year 2006 2007 tul the finalization of this Pepo-t 

The Commuites geswes rhat ine purpose alungwih घास name of the 

Panchayat/Samuitt for which the assistance has been given pe suppiled 10 

tne Commiitee
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The Committee further desired that the criteria of giving assistance to 
the Panchayats/Samities be intimated to the Committee 

- 3] 
The Committee further desired that the progress made पा the 

development works, undertaken by the department during the last three 
years under Reve~ue Earnirg Sche™e be ~* mated to the Committee 

ANNEXURE-C 

LOANS TO PANCHAYATS/PANCHAYAT SAMITI UNDER REVENUE EARNING SCHEME 

Sr Name of Distnct 2001 02 2002 03 2003 04 2004 05 2005-06 
No 

1 2 3 4 5 [ 7 

1 rarhai 75700C 00 682000 00 289300 00 892500 00 C 20 

2 Fisa 323230 00 35957300 154250000 105950000  .,90000 00 

3 Fatebabad 145000 00 151000 00 717000 00 1418500 00 1124000 00 

- S 55 = 72500C 23259000 0 00 5--+500 ऐ... "3900. 00 

5 Kurukshetra 000 405000 00 000 000 000 

ठि Rewar 0100 000 298500 00 302000 00 116000 00 

7 naman 128750 00 000 13500000 1581000 00 000 

8 Panipat 000 000 118500 00 543500 00 0 no 

9 Jhajjar 000 000 471500 00 1305500 00 000 

10 Bhiwani 000 000 234500 00 000 288000 00 

i ambaia 000 000 162500 00 000 1398000 00 

12 Namadl 0 00 000 0 00 790000 00 1481000 00 

13 ramuiaaga 184000 00 G 00 002 4B0CI3 00 2436033 00 

14 —argaon 0Ca 000 v 00 ए0 377CI0 00 

Towal 1800000 00 1800000 00 4000000 00 87.700000 9000000 00 

Amountor T/wen 754750 780000 1450500 5319500 4u73000 

Amourt of Shops 1045250 1020000 2549500 3397300 4927000 

'ratafia एप 0 86 Trwell 12377750 00 

Const of 316 shon< 12839250 00 

Total 25317000 00 
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LOAN TO PANCHAYATS/PANCHAYAT SAMITI FOR REVENUE EARNING 
SCHEME 2001 2002 

St Name of Panchayats  Name of Block Purpose Amount of Loan No andPts Samiti 

KAITHAL 

1 Pabnawa Pundn Const of 10 Shops 500000 00 
2  Dhand Pundn Installation of 2 Tiwell 207000 00 

Nandgarh Guhla Installabion of Tiwell 90000 00 

HISAR 

4  Kimara Agroha Const ए 8 shops 328000 00 

FATEHABAD 

5 ian a Falg~apag NSE aus™ o1 T wal 5500 30 

SIRSA 

& Khang~ Sirsa Const of 2 Shops 98000 00 (Bal amount) 

7 Abutgar Rara Cons ए 3 Shoos 119250 00 

PANIDAT 

8 छाण Samalkha instaliation of Tiwel 128750 00 

YAMUNA NAGAR 

9  Jamalpur Musttabad Instaliation of T/well 184000 00 

Grand Total 
1800060 00 

Tube Weill 6 7 54750 00 

Shops 23 10 45 250 00 

Towar Amount 18 00 000 b 
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LOAN TO PANCHAYATS/PANCHAYAT SAMITI FOR REVENUE EARNING 
SCHEME 2002 2003 

Sr Name of Panchayats Name of Block Purpose Amount ofl.oan 
No andPts Samit 

KAITHAL 

1 Pabnawa Pundn Canst of 10 Shops 682000 00 
{Bal amount) 

KURUKSHETRA 

2 Chandalhen Pehowa Installation of 4 Tiwell 405000 00 

HISAR 

3 Sandalpur Adampur Const of 3 shops 75000 00 

4 Khairampur Adampur Const o 2 shops 112000 00 

5 Dab-a Alsan 1 Installauon or Trwell 75000 00 

5] Bugan Ban ala (H) Installation of T/well 97500 00 

FATEHABAD 

7 Bha‘tu <aian B*a wraan Const or -+ Shops 51000 00 

SIRSA 

8 Sikanderpur Sirsa Installation of TAwell 202500 00 

Grand Total 1800000 00 

Tube Well 7 7 80 000 00 

Snops 19 10 20 000 00 

Tatal Amoun 18 00 003 09 

—~
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LOAN TO PANCHAYATS/PANCHAYAT SAMITI FOR REVENUE EARNING 
SCHEME 2003 2004 

Sr  Name of Panchayats Name of Block Purpose Amount of Loan 
No andPts Samit 

HISAR 

1 Balak Hisar Installabon of 2 T/well 195000 00 

2 Bichpn Hisar Const of 10 shops 423500 Q0 

3 Kaman Hisar Const of 10 shops 208000 00 

4 “walwa Hisar Const o 0 shops 401000 00 

5 Bhana Hisar Const of 4 shops 210500 00 

6 e~ ochab Namaund Const 0 & shops 153500 00 

FATEHABAD 

7 Bram. nalan Bhattu Kalan Const. of 4 shops 120500 00 
(Bal amount) 

8 Caxhen Fatehabad Instavadon of T/well 152000 00 

9 Amam Tohana Const o1 + Shops 109500 00 

10 Damgra Tchana Instalianon of T/ ~ell 5600 00 

1 Pirthaia Tohana Installadon of Tawel! 144000 00 

12 Behbalpur Fatehabad Instailation of TAwell 135000 00 

PAN|PAT 

13 Mahawat; Samalkha Installation of T/well 53000 00 

14 Pawat Samalkha Installation of T/well 66500 00 

KAITHAL 

15 Pabnawa Purdn Installation of 2 T/well 269000 00 

KaPMal 

16 Jhimn Knhera Assandh Insta lanon or TAweli 135000 00 
Garhi 

PEWADI 

17 Narsingh Pur Bawal Const of 10 Shops 298500 00 

BHIWANI 

18 Sikanderpur Bhiwani Const. of 6 Shops 234500 00 

और 2 

19 Machhoda Ambala Instailation of T/well 162500 00 

JHAJJAR 

20 tslariabad Matanhall Cons ot 15 Shops J8490uu 00 

ही Voo of उठता Ingtala pn of ™/ all 82501 ही0ि 

Crand Total 4000000 00 

Tube Well 13 

Shops 78 

14 50 500 00 

25 49 500 00 

Total Amount 40 00 000 00 
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LOAN TO PANCHAYATS/PANCHAYAT SAMITI हि PEVENUE EAPNING 
SCHEME 2004 2005 

_““*—*&_—_Sr Name of Panchayats Name of Block Purpose Amount of No andPts Samr L_\_‘—_fi“—wn 

1 2 3 4 

KAITHAL 

1 Malkhan Kaithal 2 submersible T Wells 892500 00 

REWARI 

2 Masit Jatusara T Wells 302000 00 

HISAR 

3 Gaibipur Barwala (H) T Wells 124500 00 
4 Panghal Barwala \H) 2T Wails 249000 00 
5 Bhabalpur Barwala(H) 7T Shops 342000 00 
6 Tal andi Rukha Hsar! T Well 56000 00 
7 (पाए Hanst | 4T Wells 2838000 00 

FATEHARADN 

8 Dharsul Khurd Tohana T Well 112500 00 
9 Himatpur Tohana T Welt 112500 00 

10 Bhodi Tohana T Well 112500 00 
H Shankapur Tohana T Well 172500 00 
12 Siman Tohana 8 Shops 195000 00 
13 P rthala Torapa 8 Shops 185000 00 
14 Prthla Tohana T Well 112500 00 
15 Sukhmanpur Rata T Well 152000 00 
10 Japar ala Tonana T vien 112500 00 
17 Dhasul Kalan Tohana Const or 2 Shops 57500 00 
18 vagra Tanara T Well 144000 00 

PANIPAT 

19 b adlauda Madlauoa @ Chrog 5-50" 99 

JHAJJAR 

20 Khachrol Bahadurgarh T Well 38000 00 (Bal amount) 

21 P/S Bahadurgarh Bahadurgarh 18 Shops 1267500 00 
प्र KARNAL 

22 छिपा, कप ॥ पाए 7 subMetaibic T wel 10603000 00 
23 do Indn 10 Shops 578000 00



1 2 3 4 

NARNAUL 

24 Khorh Ateh Nangal T Welt 150000 00 

25 Bigopur Ateh Nangal T Welt 267000 00 

26 Balana Mahendergarh T Welt 173000 00 

SIRSA 

27 Bhambour Sirsa Const of 8 Shops 219000 00 

28 Chakraian Rania T Well 138500 00 

29 Handikhera Sirsa Const or T/Well 186000 00 

YAMUNA NAGAR 

a0 Mehmoodpur Musuabad Installabon of 2 T/well 345000 00 
D Mannrmtn 

3 Satgol Radour Installation of TAvell 135000 00 

Crand Totat 8717000 00 

Tube We 1 34 53 18 500 00 

Shops 69 339750000 

Total 87 17 000 00 
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LOAN TO PANCHAYATS/PANCHAYAT SAMITI FOR REVENUE EARNING 

SCHEME 2005 2006 

Sr Name of Panchayats Name of Block Purpose Amount of 
No andPts Samib Loan 

1 2 3 4 ~ 5 

- FATEHABAD 

1 Dharsul Kalan Tohana Const. of 2 Shops 167500 00 
{Bal amount) 

2 Headerwala Tehana Inst of T/Well 112500 00 

3 Hmdoh:ala Tohana Inst of TAWell 12500 00 

4 Tharwa Tohana बाई of T/Well 112500 00 

5 Manghera Tohana inst of T/Wel! 144000 00 

8 Khanora Tohana 2T Wells 247000 Q0 

7 Karhen Tohana T well 112500 00 

8 Sandhwas Jakhal T Well 115500 00 

) 

9 Sherpura Nathusan Const of 20 Shops 772500 00 
Chopta 

10 Cirda Rana Inst of T/Well 35750 00 

11 Bant Rania हाई of T/Well 110000 00 

12 Mohmadpuna Rania nst of T/Well 120750 00 

13 Abutgarh Rania Inst of T/Well 135000 00 

14 Keharwala Rania Inst of T/Well 116000 00 

HISAR 

15 Dhansu Hisar 1 Const ए 3 Shops 166000 00 

6 Kkranda Khen hans ॥| Const of 7 Shops 224000 00 

. BHwvan! 

17 Malkpur Bawanikhera Const of 5 Shops 288000 00 

M3 TN H\.'lhfll'\n 

18 Khen Lakha Singh Radour Const of 22 Shops 711000 00 

19 Bhagu Maya do Ins allation 0 T/Well 150000 00 

20 Bhojpur Jagadhan Const of 30 Shons 1575000 00 

pmBara 

21 Naneola Ambala ! Const of 9 shops 198000 00 

22 Durana Ambalz | Installation of 3 00 000 00 
submersibie Trwell 

23 Bhum ~mkalal msalatc- e 1 G पी N0 g 

submersible T/well 

GURGAGHKN 

24  Mumtazpur Pataud Installaticn of T/ vell 75000 00 

25 khetawas Pataudi Inst of Thwell 122000 00 

26 Rarsha Pawzud ns o1 Trwen 90000 00 

27 Gonawas Pataudi inst of Tiwell 90000 00
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1 2 3 4 5 

REWARIJ 

28 Panchgaon Bawal Inst of Thvell 116000 00 

NARNAUL 

29 Kharani Ateli Nangal Inst of Tiwell & 222000 00 

Pumping set - 

30 Chandpura Aleli Nangal Inst of Tiwell & 198000 00 

Pumping set 

31 Gamar Aleh Nangal Inst of Tiwell & 236000 00 

Pumping set F Set 

32 Daroli Aheer Ateh Nangal const of 10 shops 375000 00 

33 Kant Ateli langal const of 15 shups 450000 900 

Grana Total 9360000 00 

Inglallzt on 38 o T/ 2l ALT2O00 NN - 

Const of 127 Shops 4927000 00 - 

Total 2000000 00 
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NON PLAN SCHEME (MAJOR HEAD 3604) 

16 The Haryana Local Area Development Scheme 

As per provisions of the section 22 of Local Area Development Tax 2000 the 
proceeds of the Local Area Development Tax are to be distributed amongst the 
Local Bodies to beutilized for the Development and mamntenance of such of the 
facilites which have a potential of directiv or indirectly facilitating the free flow of 
trade and commerce 

Tne aeparument intormed tne Commitee that during the year 2003 04 
an amount of Rs 1170 16 lacs, 2250 00 lacs were released for the 
year 2004 05 and an amount of Rs 11580 00 lacs were released for the 
Jear 2005 06 

The Caommittee desires to know the details of the Projects /institutions 
or Panchayat! Ra, be~ehted by distributing t-e funds by the department for 
the year 2003-04, 2004 05 and 2005 06 

The Commiitee be inumated as to whether the department has obtainea 
the utihzed certificate from tha Panchavat Raj Inshtution वा respect of the 
TUNRAs AISIr buTed TOr the development ए rural areas It पार said ce tf cates 
are वाद okia ned दिशा the reascs of rot obtaiinig e ulnization ce tificate 
be intimated 

NON PLAN SCHEME (MAJOR HEAD 2515 OTHER RURAL DEVELOPMENT 
PROGRAKMME) 

17 Second State Finance Commission Schemre 

The department informed the Commutiee that an amoun* एव Rs 5000 00 
iacs was sancuoned ror the maintenance ot PRI Bulidings and Development 
works था rural areas ॥ the year 2005 06 

The Committee desires to know the details of Development works carried 
cJt by 6 Separtment dISUICT 7158 85 ais0 १७ de*aus of the PRI Bundi~gs 
where g a—ourt 7 व 5 ve1 0" naiitienance 

18  Combensat on (0 the Gram Panchayats पा Lieu of Sale of Evaucuee 
Share from Shamilat Land 

#5 pefascsior दउद 8५ 87 3985, o1 "0१0 8 Sup ee Cou "0०१५1 appeal 
NO 1407 (N) or 1973 the Pumab vilage Common Lands (Requlation) Act 1961 
v as amended on 154 1996 providirg paymert to Gram Panchayats th ough 
Development and Panchayats Department n lieu of sale of evacuee share released 
rrom snamlar land by Rehabili avon Deparimen पा view ए this it has been deciaed 
by the Governrent that an amount of Ps 4 18 15 849/ 15 to be pad to G am 
Parchayats in fou nstaliments Accoraing ४ F ra-ce Deparmen has prov dea an 
amount 5f Rs 1 06 84000/ fo e year 2003 04 10 anccawe पाए same 10 concerned
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Gram Panchayats as per the share through concerned Deputy Commissioner and 
after this Finance Department has provide the same amount in the year 2004 05 
and 2005 06 which has been released to the concerned Deputy Commissioner for 
allocation to concemed Gram Panchayats Now the Finance Department has provided 
Rs 97 64 lacs in the year 2006 07 85 a last installment which has been allocated 10 
the concerned Gram Panchayat through Deputy Commissioner 

As per the report regarding the name and acdresses of persons/parties who 
have encroached upon property/land of the Department alongwith the action taken 
by this department to get the encroachment vaca ed durmng the last years This 
record is avaifable with Deputy Commissioner For this 8 letter has been issued on 
dated 31 7 2006 to ail Deputy Commissioners As soon as the requisite report will 
recerve the consolidated report would be avallable to the Committee 

Tne oepartment पा पड writien reply informed the Commidee hat as per 
the report egarding the name छा addresses of persons/part es who have 
encroached ubon property/land of the Department alongwith the action taken 
by this Zesartment to get t~e e~croachmen* sacated during the last vears 
This record 1s available with Deputy Commissioner For this a letter has been 
i1ssued on datea 31 7 2006 to हा Depuwy Commissioners As 520 as the 
requisite report *ll receive the consolidared repot would be avanable to 
the Committee 

9 Committee desired 10 Fnow the 'atest position in this regard 

19 NON PLAN STAFF SCHEMES (MAJOR HEAD 2515 ORDP} 

Informat onregarding class | ॥ ॥ घाएं IV posts designation wised ath present 
pay scale alongwith present place of posting of class 1 & Il officers in the State (both 
at Hars and subordinate offices separately) 15 at Annexure D 

information regarding number ए posts of officer/omicials category wise lying 
vacan* s&*A~eau 2 E 

(@} 8 "umDer ए Lompidn 1७ 1eveived सार oiijuinés conduc & “Egaid g 
emkezzle~e~t~sapp op ato~ egu'a ‘esoffunds againet the Officer/official of 
e uepartimen dunng die @s. S yean + ¢ from the 14 2002 %0 3" 2 2005 together 
with the acuon taken by the department agains* ther who have been round at fault 
alongwith the latest position 1s at-Annexure F 

The Commintee desired या पाक deova*tmer s104ia maxe S5en10Js घी 
ta g _8 १8 29585 गाए gned ता Aqnev gre T ~craleting the enau rv at 
the earliest under intimation to the Commiuee
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ANNEXURE-D 

PANCHAYATS DEPARTMENT 

Headquarter Staff 

Class | 

Sr  Designation Sanctioned Present pay scale Remarks 

No posts 

1 2 3 4 5 

1 Director 1 15100-400 18300+500/ Spl Pav 
Pancnayais 

2 Jont Drecto 1 8000 275-10200 EB 
Parchayats {FCS) 275 13500/ 

e 3 lcn __r __“_MGC -u'm_nn है वि उतार रएठिरान 

निछाप्प्रीपा 8ॉडएरिरि। 

4  Depuh D हठा0 1 8000 275 13202 EB 

Legal 275 13500/ 

5  Deputy Director 1 8000 275 10200 EB Vacant 
Dangna, ats 75 25037 

Class 

1 Planning Officer 1 7450 225-8025 EB 225 11500/ 

2 Office On Special 1 7450 225 9025 EB 225 
Duy (1) - 11500/ 

3  Legal Officer 1 6500 200 8500 EB 200 
R 10500+200/ Spl pay 

4  Supenntengents 3 6500 200 8500 EB 200 10500/ 

Class 1l 

1 Deputy 4 5500 175-8300 EB 175 3 posts 
Supernntendent 9000/ vacant 

Z Aassisar s - छजज Bu  LJIEB 5J / 35. 

Demonstrator 1 5000 150 7100 EB 150 7850, 

4  Semor Scae 3 5000 150 7100 EB 150 785w 

Sencg apher 

5  Jumor Scale 2 4000 100 4800 EB 100 One post 
Stenograprer 0007 Jacant 

5 GouTyps - 3058 "F 3350 ES 80 पर pos 
4590+100/ ७0 pav vacant 

7 Tlerk 19 3050 75 3950 EB 80-45907 5 posts 
vacant 

8 Reader 1 3050 75 3850 EB 80-4590/ vacant 

a Pesto & 1 3050 75 3950 EB 80 4500/ agant
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1 2 3 4 5 

Class IV 

1 Jamadar 1 2650 65-3300-EB 70-4000/ 

2 Daftn 1 2650 65-3300 EB 704000/ 

3 Machine man 1 2650 65 3300 EB 70-4000/ 

4 Peons 14 2550 55-2660 EB 60 3200/ one post 
vacant 

5 Chowkidar 1 2550 55 2660 EB 60 3200/ 

6 Sweeper 1 2550 55 2660 EB 60 3200/ vacant
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ANNEXURE-E 

PANCAHYATS DEPARTMENT 

Headquarter 

Class | 

Sr  Name of Post Vacant Since when Reasons these Post are 
No Post lymg vacant 

1 2 3 4 5 

1 Jont Director PRI 1 31 5 2006 Due to retrement To be 

filled up by Develop~ent 

department. 

2. Dernuty Directo 1 15 2 2006 Due 0 franster as DDPO 
Panchayat To be filed up Davelopmen 

depa—er 

Class Il 

1 Deputy 3 4,2005 7/2005 Due to promotion of 
Supennte~dent Superntende- 

2 Junio Scale 1 Juv 2001 Due tor on 4 ~n of Senin 
Stenographer Scale Stenograp™er 

3  Clerks 5 10/2004 1/2006 Due to promotion of 
2/2006 Assistant and transfer पा 

the field offices 

4 Steno Typist 1 17 9 1997 Due to promotion of Junior 
Scale Stencgrapher 

5 Reader 1 2/1982 15 being filled up 

6 Res orer i 31 12003 Bue to हा ement 

Cilass 1४ 

7 Peon 1 24 3 2005 Due to promohaon ot Datin 

8 Sweeper 1 12 7 2005 Due to adjustment 85 Peon 



Sr Name of Legal Officer Place of Posting 
No 

1 Madan Lal Garg Chandigarh (HQ) 

2 RK Mehta Ambala 
(At this time thus officer 15 working 
at Headquarter Chandigarh 
agamst the vacant post of Deputy 
Direc o Panchayats } 

3 Balbir Singh Chanal Bhiwani 

4 Subhash Chander Fatehabad 

S raan Singn Fandabad 

€ DA Chymg C. gzom 

7 Saneev Kumar Gurgaon 

8 Vacant Hisar 
{sanchoned 2 posts 1 post vacant) 

9 Ranvseer Singh Hisar 

10. Jai Singh Dhillon Jina 

11 Knshan Singh Jhajar 

12 Vacant Kaithal 

13 OmParkash Kurukshetra 

14 Jaswinder Singh Karnal 

15 BhatRam Punia Namaul 

16 Vacant Panchlula 

17 Vacant Pamnipat 

18 Narender Singh Uhankar Rontak 

15 सिवा च> Crand “owa 

20 INare~ge Singh mahk Sorepat 

21 AmiChaid Sthag St sa 

22 Subhash Chander Yamuna Nagar 
23 Vacant 

Cuhla B ork 

24 Uttam Dhalla Mewat
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DISTRICT LEVEL 

Class | 

Sr  Name of Post Vacant Post Since when Reasons these 

No Posts are lying 

vacant 

1 2 3 4 5 

Class | 

1 N — — — 

Class 1l 

1 1808 Officer 5 3/2004 6/2004 Due to retirement/ death/ 

1172005 2120006 /creation of new post In 
2/2006 neway aisnct 

2 हरा? Tehsidar 1 1/2000 

Class I 

1 Depatv 6 812004 1/2005 [2.18 toret emment/death 
Supennterdent 1720086 2/2006 

312006 4/2006 

2 Assistant 2 2/2006 Due 10 oromothon of 

Deputy Supenntendent 

3 Accountant 1 2/2006 Due to creatcn of new 

post पा Distnct Mewat 

4 Steno typist 20 212008 7/2006 Due to promouon of 

- Assistant/ Accountant 

5 Store Clerk 5 2/2006 7/2006 Due to promotion of 
Assistant/ Accountart 

6 Clerk छ 412005 2/2006 Due to promotion of 

Assistant/Accountant 

7 Patwan 1 1/2000 Due १0 non avallabiity 
of candidate from DIR 

Class IV 

1 Peon 6 5/2003 1072003 Due to premotion ot clerk 
22006 

2 Chownidar 3 §/2000 12/2003 Due to rebrment.
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DISTRICT LEVEL 

Class | 

Sr Name of Sanctioned Pay Scale Remarks 
No Post Post 

Ni 

Class It 

Sr Name of Sanctioned Pay Scale Remarks 

No Post Post 

1 Legal Officer 23 6500-200 8500 EB 200 10500+ 
200/ Spl Pay 

2 * ab-Tefsida 4 6500 200 8500 E B 200 8800/ 

Ciass ' 

Dy Superntenaent 20 5500 175> 8300 EB 175 9000/ 

2 Assisan w3 5040150 TTUL E B 10U 780w 

3 Accountant 20 5000 150 7100 E B 150 7850/ 

4 Junior Avditor 12 5000 150 7100 E B 150 7०५0 

5 Steno Typ st 23 3050 75 3950 E B 804580+ 
100/ Spl Pav 

6 Sto e Clerh 18 3050 75 3950 EB 80 4590/ 

7 (नह ve 3053 75 3950 ६ B 8C 4550 

8 Pa* ar 1 3050 75 3950 EB 80 4590/ 

Class IV 

1 म्फ््णि 59 2550 55 2660 E B 60 3200/ 

2 Chowladar 16 2550 55 2660 E B 60 3200 

BLOCK LEVEL 

< ass 

Sr Name of Sanctioned Pay Scale Remarks 
*s  Pos Post 

N 

Cass'l 

Sr Nalle 1 Saiiut visd r"a“’ oia & Boamprlg 

No Post Post 

Nil 

Class I 

S Mame of Sanctioned Pay Scale Remarks 
no  Post Post 

1 SEPO 17 5000 150 7100 EB 150 7850/ 

2 Assistant 235 5000 150 710N E B 150 7850/ 

(Generan / wRT) 

3 Gramr 587 ४ 1322 2050 75 3950 EB 80 4580/ 

- Pak a 118 3080 75 3050 E B 80 4590/ 

5 Clerk 114 3050 75 4950 E B 80 4590/ 
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Class |V 

S\\“r Marme एव Sancuored Pay Scale Remarks No Post Post 

___“_fi_\_‘—w Peon 235 Mfim 
53 2660 E B 60 3200/ 

BLOCK LEVEL 

Ciass Il 

—\\\_fim Name of Vacant 3 nce 1 hen these Pos's Pema ks No Post Post are Iyln_%_\_x___—_‘_g 
Vacant 

1 SEFO 18 8/2001 16 572006 Due to retirement 
2 Asgistant 24 9/20n4 Due to ret emen /death {General / JRY) 10/2v04 

11/2004 
22005 
3/2005 
472005 
7/2005 
8/2005 

10/2005 
12/2005 

142006 

2/2006 
3/2006 

3 Gram Sachivs 184 14 11 2006 fo D.e to rett ement death/ 
17 1 2006 promotion and declanng 

dead cadre 
4 Patwan 80 8/89 Due to retremert/death’ 

4/1990 promotion of SEPQ ard 
171992 non a allgbility of 
11997 candidate from Directo 
1/2000 Land Records 
/2003 
122005 

5 Clerk 69 772004 and Due to p omotion of 
< o 2006 Assisian 

Class Iv 

1 Pecn 5 172005 Due to retirement 
2/2008 
712036 

&/2N0A 
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PANCHAYATS DEPARTMENT 

Report Under Feriod 1-4 2002 to 31 3 2006 

Sr Name of Present Embezzlement/ Remarks 

No employee/ place misappropriation/ 
Post of posting irregularities of 

funds 

1 2 3 4 5 

1 harcharan Singh  Block 72 403/ SDO{C) Ambala was appoin ed 
Asstt Retd Babain Enquiry Officer on 30 12 2005 

But enqui-y report has not been 

subnutted 

2 Indra)Singh Block Mc~ 182831/ आएं SDO(C) Ambala as appointed 
Asstt embezziement of Enquiry O ficer on 30 2 2005 

उ0 G0 Gt wirea Bu el Guily 18907. पेड ~u एप्प 
submittea Last reminder issued 
on 14 3 2006 

3 Pr*ySngh (Block 4 49 000 City Magistrate Rohtak was 
Assit Pelred Farul » appointed Enqury Officer on 

Nagar) 6 12 2005 Bur enquiry report 

has not been subm:ited Last 

rem naer issuea on 15 6 2006 

4  RajPaiCnouhan DDPO 10 99 294/ FIR No 180 wated 20 5 2004 
Asstt Narmnaul u/s  409/420/467/468/469/471 

1IPC 85 been registered था 
Police Station Cty Thanesar 

(Case under tnal In the 
Distt Court Kurukshetra ) 

5 Rar.mar Block 2 81775/ ADC Bhiwani was appointed 
asst {JRY) Dac 11 Enquiry Officer 9 2 2005 Sut 

enquiry repo  tas not been 
submitted (ast reminder 1ssued 

un 23 6 2008 

< a"ab Masad S 2 9550 59015) Ma ~zal'  ze oppe mted 
Asstt Narnaul Enquiry Officer or 9 2 2005 

But enquiry report has not been 

submitted Last reminder 1ssued 

op 18 52006 

7  Satbir Singh Block 90 942/ SDO(C) Na nau! 85 appointed 

As. * Kanira Engu ry Office on 20520068 Bat 

erquiry reoart 85 ro been 
c.bmitted 

8 Ram Kumar Expired 88 925/ Comments rom BDPO Raj 

Asstt (Bloc” Rar) (Sonepat) has beer eceived 
Case 15 under consideration for 
final disposal 

9 Ranbt Singh Bloc 2 67 300/ FR No 17 gatea 12 1 2,506 ws 
Assistant Madiauda 409142v IPC nas peen regisiereq 

in Police Station City Karnal
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1 2 3 4 T8 

Case 15. under tnal पा. the 
Distnct ठ00ा ~ 

10 Ashok Kumar  Block Embezzlement of FIR No 272 dated 20 7 2005 u/s 
Assistant Ferozpur 128 bags Wheat 420/409/120 B IPC has been 

Jhirka registered n Polce Station 
Pehowa Case is unager tnal 
॥ the Distnet Court ! 

11 Jabr Singh Block Empezzlement or FIR No 617 datdeo 29 10 2005 
Assistant Gohana 500 bags Wheat ufs 409/411/420/120 B/34 IPC 

has been egis ered Po 108 
Station City Rohtak Case 15 

unaer nal n e Dismer Court 

12 Om Parkash Biock 10 220/ हरि no 12 aatea 2 8 2005 u/s 

Assis ant Jawn.sana AUWA_U/ADS ADDIAT 114U B IFL 
has been registered ॥ Police 

Station S.ate Vigilance Bureau 

Hisar Case 15 under mai था me 
D str ए Court 

13 Niha' Singh Block Misapo co~aton Chargesheeted U/P 8 vide lette 
Patva Fama' ए C-am dated 16 7 2003 Last eminder 

Panchayat iund 

Rs 13472/ 

1ssued on 24 5 2000 
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PANCHAYATS DEPARTMENT 

Report Under Pertod 1-4 2002 to 31 3 2006 

Sr Name of Present Embezzlement/ Remarks 

No omployee!/ place misappropriation/ 

Post of posting irregwarities 04 

funds 

1 2 3 4 5 

1 Preetpal Karnal Gram Panchaya Chz gesheat under rule 7 1ssued 

Gram Sachv Taparana 7634/ vide lewe AB 0-/34925 dated 

231104 Enquir, Off ce 

appointea vide Endst No 4322 
dated 28 2 2005 Enquiry report 

recelved उप 28 6 2005 
Proceedings are awaited from 

enguiry off cer 

2 Mahab Pasad Uk'ana Gram Panchayat Chargesheet unoer rule 7 i1ssued 

G am Sachn, Beedmada vide letter No A6/U4/24049 oated 

77C+0 982004 Raop! s awag eo 

3 AhayRam halanaw उन Pancnaya Cna goshee -+ 7 85 ed  de 

Gram Sarhiv Basana to link jetter No AB/05/22732 dated 

1080 1 20 006/ 30 8 2005 Enquiry  Officer 
appointed vide endst No A6/0G5/ 
69398 da‘ed 21 12 05 Enquiry 

report s awaited 

4 Rajesh Kumar Kanina GPt Sayana Chargesheet u/ 7 [55090 vide 

Gram Sachiv 25745/ letter No A7 03/21 dated 

20 6 03 8200 Kanina sent for 
commenls Some gco ये 

awaited nom BDPO I“anina 

5 Mahesh Chand Nangal (रो, Baval CHaiges"ve w7 33wcd उठ 

Gram Sachiv Chaudhry 85507/ letter No A7 05/40389 dated 
17 1 JDH e=nglity LMce  appointes 

de endst No A7/06/19485 dated 

21 306 

[ Sner fang Armbala @GPt Canau a Case egis*e ed under 560 1017 

Gram Sachiv 2990/ 409 420 467 468 471 120 8 
17९. Police Stanon ambala Case 

रुप t 2" "8 दर 

T । et Sng Ly कल L2 दादा Caca aggltarad  ader पहणा गा 

C am Sachiv 28346/ 406 «09 467 468 471 120 8 

35१8 Bolice Station Rohtak Case 

15 Lnde fratin he जाता 

8 Bhusha~ सा Tranesar GP Samva'a Case registered uJ/s 218 409 

- am 58... 41925/ 420 467 468 120B SVB 
Ambala Case 15 under दावा in 
the court
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1 2 4 5 

पर Pale Ram Thanasar G.Pt Sanwala Case registered u/s 218 409 

Gram Sachv 41925/ 420 467 468 120B 5४४ 

v Ambala Case 15 under tnal in 

the court 

10 PremVemna Thanesar G Pt Sanwala Case registered u/s 218 409 
Gram Sachiv 41925/ 420 467 468 1208 5४४8 

Ambala Case 15 under tnal n 
the court 

11 Knshan Chand Khol at GPt Mamnya Case registered ufs 406 409 

Gram Sachiy Regan Tather 44738/ 407 468 471 120B SVB 

Gurgaon Case 15 under trial पा 

the court 

12 Aut Singh Bahadurgarh GPt Luksar Case registered u/s 409 

Gram 5807 v 80 000/ 467 408 71 120B B.PC 
it Police Station Bahadurgarh 

Case 15 urder ral in tne court 

13 Bal Kishan Baliabgarh G Pt Shamsabad Case registered ufs 409 
Gram Sachw 926 791/ 467 468 471 120B IPC 

in Pahrs Station Palwal The 

Case s unde tnal In the court 

14  Suresh Kumar Nangal G.Pt Dogh Case registered u/s 406 409 
Gram Sachiwv Chavghrv 59827/ 467 468 471 120B IPC SVB 

Narnaul The Case 15 under 191 

in the court 

15 Kailash Nangal GPt Dogh Case registered u/s 406 409 

Cnander iChaudhry 59827/ 467 468 471 120B IPC SvB 

Gram Sachiv Narnaul The Case 15 under tnal 
n t~e court 

16 Kishan Chand Ballabgarh G.PL Sikn Case registered u/s 409 420 

Gram Sachiv 1 75 000/ 467 468 471 120B IPC SVB 
Cugacr The Case s नए ' दा 
पा the court 

17 Nukul Dev Nagina G.Pt Mai Nangla Chargesheet u/r 7 1ssued vide 
Gram Sachiv 18279/ fetter o n~b 03/21540 da ed 

239503 Enguiry Omcer 
appointed on datea 6 10 03 
Enquiry 15 awaited 

18 Vohamad lsni Punhana G Pt NaiNangla Chargesheet u/r 7 issued de 
Khan Petd ) 18279/ letter "0 22579 dated 31 11 03 
C arm Sack Ercuiry ही नह. apan ed o 

dated 211003 Enqutry 15 

awaited 

19 tasma Yran Pnjoe G Pt ४8 Nangla Chargesheet u/r 7 1ssusd e 

Gram Sachiv 18279 letter 1१०. AB/03/23394 datea 
14 7 03 Enauiry Orficer 

appoinied on 27 11 03 Enquiry 15 

walted
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1 2 4 5 

20 Ravinder Singh Israna G.Pt Wazirpur Case registered u/s 406 409 

Gram Sachw Tidana 1 73 055/ 420 447 467 468 471 120 8 

IPC SVB Rohtak The Case 15 

under शा in the court 

21 Darshan Singh Kharkhoda GPt Sadpur Case reqistered u/s 406 409 

Gram Sachiv 57811/ 420 iPC Police  station 

Kharkhoda Case 15 under पाया 

in the court 

22 HanOm Samalkha G.Pt Dikadala Case registered u/s 409 420 

Gram Sachiv 467 468 471 120B SVB 

Rohtak Case 15 under tnal in the 

court 

23  Naresh Kumar Rewarn GPt Mamna The of 10181 5 beirg 

(या Sashy Agesanp. charaecstaatad Jde 7 of 

1952 Kg Wheat Pumishment & Appeal Rules 

material for c¢hargesheet 15 

anaited from DRDA 
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ON THE SPOT STUDY OF THE TOURISM DEPARTMENT 

During the course of oral examination of the Para 45 of 32nd Report ॥) 
regard to minimize the loss mcurred in various complexes The departmental 
representatives informed the committee that some complexes having Golf Courses 
are running पा 155 or the complexes who have one or two rooms are also running in 
loss 

The Committee further informed by the departmental representatives that 
some concrete steps have been aken by the department such as installation of 
Petrot PLmps and closure of those tourist complex v h ch have ore 0" *vo coms to 
minimize the 1055 of tounst comnlex 

The Committee *“ere®ore ~ecome-ds hatthe name of the wurist 

complex पा which Petrel Pumps are tc be —s*alled be inforred and the 

name of she complexes which wul be cidsed may also be intimated to the 
Committee 

SURKHAR TOURIST COMPLEY SIPSa 

Dufng e नए पाड[- 8 एप. we Comni 1 ee ubserveu thar पाए sunuing ur 

trecomplex s eyo'd गा६ 0७०० १७० *eefo s ecomerdsthatttere 9-2४ 
with modern faclities & banauet hall be constructed The Committee further 

recommenrds that the price of 'quor/bee ser ed ~*e complex may 850 be reduced 

COTTON TEAL TOURIST COMPLEX, OTTUWEAR 

During the spot inspecticn of the complexes the Committee was informed 
0४ the In—charge of complex that the maintenance of the compiex was not good 
and an amount of Ps 13 30 lacs b2s been snent on th= maintenance of e complex 

The Commitiee did not satisf, with the maintenance of complex and v th the 
occupancy of tne complex 85 1.15 very 10५४४ 

Tha Camm पड thaeafors ohesn ad that the govenlay £ दा gubea 

habiiity on the department and recommends tnat the comblex be closed 

The Commidse alse recommisras पान a bangust hall at Papaya 
Tourist Compiex Fatenavaa Biue Bird Complex at Hisar Black Bird Tourist 

Corpiex बा Fans) may also 06 conswucted
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Appendix | 

Summary of recommendations/observations of the Commuttee on 
Estimates (2006 2007) 

DEVELOPMENT & PA:xCHAYATS DEPARTMENT 

Paragrapns Opservations 

4 

Sr Page Paragrapns  Opsevamons Page 
No 

it sy 

1 6 

2 67 

3 7 

The Commuttee after scrutinizing «he above mentioned 
de आई of the departmental organizationa' ser up it came 
to the notice hat out or 34 posts or Clerks 27 posts are 
ying sauen  vTne Comminee 100k 8 serious view ana 
recommends that strenuous efforts be made 10 fill up 
these posts of Cierks without any further loss of tme 
and the Cormmittee be informed accordinglv 

The Commi*ee afte ascertaiming the एप from पाल 
above mentoned mformauon found that one post of Joint 
Drrector One post of Deputy Director Panchayats One 
post of DDPO & 26 Posts of BDPOs are 'ying vacant 
The Committee would like to know the date since which 
these posts are lying vacant alongwith the reasons for 
not filling these posts 50 far The Committee therefore 
took a serious view and recommends that sincere efforts 
be madetof'l up hese posts without any firther loss of 
tresotha ~e worh or e Depar—ert may not sumer 
and the Commitiee be informed accordingiy 

The Commuttee would Wke to know the nature of all the 
168 complants and thg go_ree fram  h छल thase g g 
received The Committee woulo aiso like to know the 
nameas of the officerg glonguith ther designatigng wha 
were found guality and awarded punishmen of warnirg 
to be careful in future or censure or their one or their one 
or two increments were stopped and orders were 
proposedrc trereccrer orthe arountforthe loss R cp 
"2 Te'oum aspons Sle Ttz Tomm “ecira 4350 
be informed about the names & des gnation of the officers 
who have been charge sheeted under Rule 7 and 8In18 
and 28 cases respectively The Committee recommends 
that strenuous 87015 be made 70 optamn the commerts/ 
repo: s from he quarter concerned 85 early 85 possibie 
Inremaining 101 cases
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12 

13 

14 

N
 

The Committee after going through the reply submitted 
by the department found that the department has not 
shown the expendjture incurred during the current 
financial year 1e 2006-07 from the budget allotted for 
the year 2006 07 The Committee therefore desired that 
the breakup of the expenditure ncurred 50 far be supphed 
to the Committee The Comm ittee also recommends that 
the department should ensure that the amount/funds 
aflocated 0 the department for the current financial year 
2006 07 be uthzed well-in time 

Durmg the couse of oral examination he Financial 
Commussiorer & Principal Sec eta~v ६0 Govarnmrer 
Haryana stated that an amount of Rs 20 ¢ o e bas been 
spent on the repars of Haman & Backward Classes 
Chaupal auning the current व nancial vear Tne 
departmentai representative further informed that afl the 
chaupals parenging to Harman & Bacl  a - Tlasses hgue 
been gouiepaned 

The Committee desired that district wise names of the 
Chaupals which have been reparrea auring tne last three 
years be furnished (0 the Comm ttee alo~g वी" a list of 
the villages wherein repair work of the Chaupa's have 1101 
beenmade so far The Commuttee also recommends that 
provision fo the construction/reparrs o1 the chaupals or 
genera: category mav also be made 

The Committee may be informed पा regard to the names 
of the Village Panchayats districtwise to whom training 
nave peen imparted during the year 2006 07 alongwith 
the pxnenditure incurred the aonas छ as ~a'e-al, 6 
baoklet etc supplied to the Members at the time of 
training The Committee alan recammands that post!, rg 

vacant प्रा tis nstitutilon may be fillec up 8८ the earhest 

During the course of oral examination it was informed 
bv the deoartmental renregentatveg tnat 2 iotgl sgr वि छा" 

CO™pAagT - ogramme masiaLrchedda "५११७ yea 2000 
WG /8s Spensorad Dy 118 Gove &1 एव 15 
programme ।5 to be implemented ॥ the whole State 
through Gram Panchayats as well as Agan var & NGOs 
The Commutteevrouldiketol=c ६ ''घागक ए dis* «ctin 
which this compaign have been staried so 1घ anrd the 
time by wnich this scheme will also he started in the 

remaning districts of tre Stae 

\
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4 

10 

15 

16 

16 10 

The Committee would also 06 to know the expendrture 
incurred during the current financial year 2006 07 for the 
construction of Sulabh Sochalya/Latrines 

The Committee would also Iike to know the names of the 
136 villages of 12 districts which have been sponsored 
tothe Govt of India Ministry of Rural Development under 
Nirmal Gram Pursnkar Scneme tor providing of cash 
award 

Tne Committee recommends that to faciitate the general 
public a Community Larer ne/Sulabh Sochalaya be 
consuucted near ine Bus Stop/Bus Stand पा everv village 
of पी& S'awe 

The Commmee ouJ'd ke to know 85 to wheme ‘e 
gian under e 580 screme has been 9१६8 *o a'l the 
Panchaya. Samuus in घी State auring the financial vear 
2208 07 

वी Comimiuee would also like to know 85 to whether 
the utihzation certificaie have been opranea oy tne 
department from the Panchayat Samitis to whom the 
grarts have been given under पी15 scneme 

During the course of oral evidence the Committee was 
info med by *he departmental 1epresentauves that there 
15 @ scneme under vhich noymalh an amount of Rs 20 
lacs 15 being given 0४ a minister पा the shape of grant for 
developmental works This grant can be raised afler 
alavet An 
& घन o 

The Commues पर 2 (0५ Lv nege 815 crine grams 
gven bveach Mnistar d,, pgthe 5० (हा finarcal छठ 
e 2005 97 १09" ८६ elopmeniva won as साएजापुश्ाए1 धाछ names 

of tne institutions 10. 0" 1t vvas gven 

The Commitiee wouid auso further like to know as to 
"8 "हा वा& 58 3 giandhas Leen funy पा zeg Dyre saig 

nshtution or not If not utl zed the easang Hare~* ha 
intrated to the Committee 8 the earuest 

During the course of oral evidence the Commiuee 
observed that there 15 a I'mved scurce of ncore of 
Village Panchavats and Panchava. Sammes पा पी Siate 
The departmental representatives informed that previousiv 
there was a scheme r the depa *ment to organize \he 
catile fare ॥1 tne State tor sadling the cattle and 40%
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fees 15 peing charged now this scheme nas been 
abolished and in place of this scheme now Rs 50¢ and 
Rs 257 1s being levied on Major and Minor Cattles 
respectively and the right for collecting *~e 58 d fee has 
been entrusted to the concerned Panchayat Samitis 

The Committee recommends that concrete steps be taken 
by the department (0 Increase the income of Panchayat 
Samitis and Village Panchayats 

The Committee desired to know the total amount of 
Matching Grants released by the department till the 
nnanzation of this report be supplied to the Commuttee 

+he Committee further desired that the effots shouid be 
made to release the amount of Matching Grants as soon 
as amount 15 deposited by the concemned nstitutions 

The Committee also 0651 ed that the department to supply 
पड एड als of pend ~gcases fan, thihg Zepartment 
alongwih e reasons merefore 

The Corm tlee may a'so be informed 85 (0 whether the 
utiization certificate In respect of all the Matching Grants 
a' eady released have been obtaned If ro* *e reason 
thereof be intimated to «he Commitee 

The department irfimated that during the year 2001 02 
the actuar estmate was of Rs 111 49 lacs but 'ne 
department has 508 8 sum o1 Rs 104 17 1acs on the 
Matcning Grants Scheme likewise during the year 2005 
08 ‘he actua! budget osta'es  as Os 28500 'acs 
whereas the department has actually spent Rs 243 52 
lacs 

The Commitee  guld "6 हि np kg rcasors/ 
crreumstances for rof Ltz ng the full budge estmates 
forthe year 2001 02 and 2005 06 

Treouagetesamaes o neyea 2506 &7 घड था imated 
bv the depariment are Rs 260 00 lacs 

The Commitiee also desnes to know the details of the 
experditure incurred by *~e department or this scheme 
til the nnalization of the report 

The Commitiee reco~wre~zs bat the Depa~ment may 
p o 086 8 hstof beneficianes/imsutuhions for its pasusal
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The Committee would also like to know as what measures 
are adopted by the department to keep the check and 
balances while spending the sanctioned amount by the 
Panchayati Ra) Institutions 

The Committee recommends that the reasons of excess 
expenditure incurred i the year 2002 2003 and 2003 
2004 be intimated (0 the Committee 

The Committee further recommends that the departmrent 
may intmate what guidelines are made पा the cases 
where amount 15 released to Panchayati Ra Instiutions 
for the aeveiopment work in tne rural areas 

The Comm tee woula also like 0 XNOW as 110/# Tuch 
amount 15 spent during the year 2006 07 out of the total 
budget or Rs 7760 00 1805 

The department inforred the Committee that budget 
estimates fo the vear 2005 05 sas Rs 105 00 jacs but 
the department did not spent any amount and shown the 
expenditure as 0 00 the department falled to spent the 
amot.nt o this scheme In the year 2005 06 Therefore 
the Commuttee takes it seriously and recommends that 
the department may intimate the reasons/circumstances 
under which the department failed to spent the budget 
estimates 

The aeparment informed narasum of Rs 318 00 acs 
was provided by the Govt of India for the ४७8 2000 01 to 
2004 05 on this Scheme 

The Commuttee after going प्राणी the reply o1 the 
departmen: « "GS पावा No Sum was proviced 10 e yea 
2006 67 Theisfoie e Ccmmuee desued that the 
reasons ror not provromg e sums 1or tne year Zuuo a7 

be ntimated to the Cormittee 

The departrent in therrwritter eply ntimated tnat Govt 
of india nas 10t provideu wie o us 101 he year 20C5 36 
छा 200€ 07 heweve schere कप जि led 

The Committee desires to know the reasons of not 
providing he funds by the (50५४ of Ind a for the year 
2005 06 and 2008 07 

The Comme ee also desires o k1ow the latest [एड "छा 
of पी18 Schee as 10 whethe: it s 10 sasENCE © not
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16 44 16 

17 जी, AT 

The Committee would like to know the details of the 
Panchayats/Panchayat Samitis to whom the interest free 
loan was given under this scheme 

The Committee further desires to know the details of the 

amount spent during the year 2006 07 till the finalization 
of this Report 

The Committee desires that the purpose alongwith the 
name ot the Panchayat/Samuti for which the assistance 
has been given be supplied to the Commuttee 

The Committee further gesired that the critena of giving 

घ५515 arce 0 e Fancnayaw/Samiis De प्राघाउाएप 10 
the Committee 

The Committee further desired that the progress made 
in the development works undertaken by the department 
durning the fast three vea s under Reverue Earning 

Scheme be ntimated 10 tne Commitiee 

The department informed the Commuttee that during the 
year 2003 04 an amoun. ए Rs 1170 16 lacs 2250 00 
lacs were released for the vear 2004 05 ana an amount 

of Rs 11580 00 1805 were released for the year 2005 06 

The Committee desires to know the detalls of the Proiects/ 
institut ons of Panchavah Paj benefited by d siributing 

tne furdsL, bedepartmentforthe yea 2003 04 2004 
05and 2005 06 

The Committee be intmated as to whether the department 
hae nhtainad the utihized carhficata from tha Dn__nr\_h:a__}\m__h 

Rai Insutution in respect of the funds distributea for the 
rievelopment of niral areas व the said certificates are nat 

obtained then the reasons of not obtaining the utiization 
certificate be intimated 

Tre zeparimendinformed पा9 Commic e "8 3~ 8T 2 

of Rs 5000 GO lacs was sancuoned for ute inanuenance 

of PRI Bulldings and Deve opment works ॥1 rural areas in 
the year 2005 06 

The Comrnitlee desires to know the details or Developmen 

works carried out by the Department disirictwise 85 aiso 
the getalls of the PRI Bui d ngs where the amount was 

given for maintenance
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The depariment in its wntten reply informed the Committee 
that 85 per the report regarding the name and addresses 
of persons/parties who have encroached upon property/ 

land of the Department alongwith the action taken by 
this department to get the encroachment vacated dunng 
the last years This record 15 available with Deputy 
Commissioner Forthis a letter has been issued on dated 
31 7 2006 to all Deputy Commussioners As soon as the 
requisite report ¢ il rece ve the conso'dated report would 
be available 10 the Committee 

The Committee desired to know the latest posttion ॥1 
th & amard < S5l 

The Committee desired that the department should make 
se ous efforts to dec de *te cases mentoned in An—exure 
F completing the enqu ry at the earliest under int~ation 

to the Cormitee 
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Appendix ॥॥ 

Summary showing the outstanding recommendations of the Commuttee on 
Estimates relating to the years 1992 93 1994 95 1995 96 1996 97 1998 99 1999 
2000 2000-2001 2001 2002 and 2002 2003 

Sr Page 
No  ofthe 

Report 

Paragraphs Further Observations/Recommendations 
made by the Commuittee 

4 

1 

2 26 27 

b L 1" W = FETee ) 

25th Report (1992-93) 

IRRIGAT'ON DEPARTMENT 

The Comrmittee undertyok 1s on the 500: study 
tour from 22nd to 25 August 1995 of various 
Imgation 70 ks/schemes desiirg work seepages 
waterlogg'ng etc concerning cutstanding para Nos 
14 15 16 17 19 and 23 and record us findings 
thereon wnich stands sen to Government 
Governmeni replies thereto 1s 50 awaited and mese 
have not been sen. ull she finalisauon o this report 
Hence the Committee desired that action taken 
eport of Gove:nment on the said findings refating 

to para 16 be sent to the Committee mmediately 
without furtner deiay 50 that these mates 06 taken 
inta discusstons during the next oral examination 
of the departmental representatives पा the next 
finanzial yea 

iAnna ney 
U क्या (1995 oy 

TRAMSPOPT DEPARTMENT 

Aftel neatny we separimental -ep eseniauves tne 
Committee gesired that the department should 
take appiopuiate acuon for getting he land at 
Gurgaon vacated from the persons concemed The 
depat—an*oror sed osend de“2a edrer , 0° 
he case bud he saud repry has not neen recevea 
uil the ninansauon of the Repot thererore the 
Comimittee desired that the detailed informat on of 
this case be supplied to the Commiues at the 
earhes. alor gwith the catse of deiay 

{Ou or mo cases वा डा case vas dropped by 
Committee on 3 10 2002)
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FOOD & SUPPLIES DEPARTMENT 

41 () The Conmittee further desired that the list 
of the person who have been found involved 
॥ the cases of corruption during the last 3 
years may be supplied 10 the Committee 
alongwith the number of persons who have 
been removed from service on the charges 

of corruption within a fortnight The 
department should also take achon against 

them (CONFED) 

(1) Information regarding INFED 85 desired In 

27th report be supplied to the Committee 

28th Report (1995 96) 

PW (PUBLIC HEALTH) DEPARTMENT 

20 

23 

16 

The Committee therefore desired the department 

to expedite and finalise the cases at the earhest 
alongwith the action taken agamnst the officers/ 

officials who are at fault 

The Committee further desired ५ intimate the 

amount nvoived In each case 

The Committee therefore desired that the detail 
of the cases relating to embezzlements/complaints 

etc which are pending पा various courts afongwith 

the amount involved be sent to the Committee 

The Committee therefore recommended that the 

action to finalize the remaining matters be 

expedited and action against the defaulters be 
also taken under intimation to the Committee 

29th Report (1996 97) 

HEALTH DEPARTMENT 

After going through the reply and the oral evidence 
of the department the Committee desired that the 
case 85 stated above be expedited under intimation 

to the Committee 

The Committee be also supplied the details of the 

cases if any pending पा any court against the 

officers/officials of the department
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7 30 31 28 The Committee 1s of the opirion that the department 
should supply the details of the complaints received 
against the Drug Inspectors during the last three 
years 

The Committee further 15 of the option that the 
detail of the cases If any Instituted In any court 
under relevant Act/Rules during the last three years 
for breach of Act against any party 96 supplied 

The Committee 15 also of the opinion that the detall 
of the sale of drugs पा contravention of the Act | 
any detected during the last three years be 
supplied to the Committee 

The Committee further 15 of the optnion that the 
detail of any irregularities if any detected during 
the last three years of the licenced manufacturer 
of drugs in contravention of the prowvision of the Ac/ 
Rules be supphed 

The Committee be also intormed about the action 
taken in the matter 

31stReport (1998 99) 

MINES & GEOLOGY DEPARTMENT 

8 12-14 17 “Aftergoing through the reply and oral evidence of 
- the department the Committee desired that 8 copy 

of the Haryana Regulation and Control of Grusher 
Act 1981 (upto date) be supplred to the 
Committee 

The Committee further desired 10 know whether 
the department has identified the sites/places where 
crushers are functioning unauthonisediyliegally if 
50 the detail thereof 

L 

If the reply as above 15 पा affirmative what steps 
have been taken or proposed to be taken by the 
department against the defaulters 

The above information be supplied to the Commuttee 
at the earliest 

9 15-16 20 After oral examination of the department the 
Committee desired to know the penod duning which
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12 

21 

26 

26 

the unauthonised extractions was done alongwith 
the names of parties minerals and location 

The Comjmjttee further desired that the latest 
position/detall of the cases ॥1 which FIR had been 
lodged U/S 379 | PC alongwith the detall of the 
parties be also supplied 

The above information be supplied to the Committee 
at the earhest 

32nd Report (1999 2000) 

PUBLIC WORKS (B&R) DEPARTMENT 

17 

20 

21 

After going through the reply and the evidence of 
departmental representatives the Committee 
desires ना 

() to know the fate of the complaints 
investigated along with the details of the 
complaints which have not been investigated 
tlt now depicting the reasons for maction 
on these complaints 

(1) to know the cases of misappropriation/ 
embezzlements etc came to the notice of 
department duning the financial year 1996 
to 1999 

The Committee recommends that a system of 
getting the quantity/quality used पा the construction 
work checked/tested through the Govt laboratories 
so that the construction work may give service for 
a longer period atleast as per the mimimum 
requirements 

Compliance report be submitted to the Committee 
within a period of six months 

The Committee scrutinized the reply received from 
the department regarding the loss of matenal which 
was received In reply to a Questionnarre of the 
Committee in this regard and found that no case of 
loss of matenial has been reported by any division 
of the department The Committee would like 10 be 
informed of the latest position in this regard within 
a penod of three months
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28 
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25 

45 

The Committee would like to know the number of 
complaints pending for investigation or under 
investigation alongwith the details of the fate of the 
complaints in which action has been taken by the 
Department Had any officer been held responsible 

50 the actron taken against him be also mformed 
to the Committee The desired information may be 
supplied to the Committee within a period of three 
months 

The Committee would like to know the number of 
the samples tested by the laboratones as referred 
to पा the written reply The Committee would also 
like to know the number of cases pending for 
mvestigation with the Inquiry Cell of the department 
alongwith the periods from which these are pending 
and the reasons for the slow progress in this regard 

32nd Report (2000 2001) 

TOURISM DEPARTMENT 

After oral evidence of the Department the 
Committee desires that the department 10 Intimate 
the efforts made 10 minimize the loss incurred पा 
various tourist complexes 

The Committee therefore recommends that the 
name of the tourist complex in which Petrol Pumps 
are to be installed be informed and the name of the 
complexes which will be closed may also be 
ntimated to the Commutiee 

During the spot mspection the Committee 
observed that the buiding of Surkhab Tounst 
Complex Sirsa the complex 15 very old The 
Committee therefore recommends that the new 
bullding with modern facilities & banquet hall be 
constructed The Commuttee further recommends 
that the price of iquor/beer served पा the complex 
may also be reduced 

The Committee therefore observed that the Tourist 
Complex ottuwear 15 an extra ltablility on the 
department and recommends that the complex be 
closed 

[
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The Committee also recommends that a banquet 
hall at Papaya Tourist Complex Fatehabad Blue 
Bird Complex at Hisar Black Bird Tounst Complex 
at Hansi may also be constructed 

33rd Report (2001 2002) 
EXCISE & TAXATION DEFARTMENT 

15 

4 

After going through the reply of the depariment and 
after oral evidence of the departmental 
representatives the Commuttee would hke to know 
the details of the cases pending for recovery of 
arrears as on 31 3 2002 along with amount involved 
In each case 

The Committee would further like to know the 
detalls of the cases which are pending in the Court 
and Quasi Judicial proceedings 

The Committee recommends that all out efforts may 
be made to recover the outstanding amount involved 
and the details of efforts made पा this regard be 
Intumated to the Commuittee within a period of three 
months 

The Committee would also like to make on the 
spot study tour of Distilleries in the State 

The Committee desired 10 know the number of 
pending cases and the efforts to decide these 
pending cases The Committee also desired to 
know the number of cases decided during the last 
three years 

35th Report (2003 2004) 

ENVIRONMENT DEPARTMENT 

After going through the reply of the Department 
the Committee desired the Department to submit 
the latest posttion of implementing the above stated 
plans along with the detalls of the expenditure 
made dur ng the financial year 2003 2004 

() After going through the replies of the 
Department the Committee desired the 
Department to supply the detail of the 81
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projects clearances for which have been 
given along with detail of the cases of 
clearance stil pending with the Department 
till the finalization of the report 

(1) The Commuttee desired to know whether ali 
the projects have planted frees on the 
required 20% areas of therr land 

(m) The Commuttee further desired to know the 
number of projects पे any of which the 
guarantee money has been utilized by the 
Forest Department for plantation of trees in 

se the owners have faled to plantthe trees 
as required 

(v) The Committee further desired that the 
details of the inspection made by the 
Department to check the 20% planted area 
during the period from 2001 2002 | the 
finalization of the report be supplied to the 
Committee 

In view of the replies of the Department the 
Committee desired the Department to supply the 
number of cases recommended for major and minor 
mmerals | now separately 

(1) The Commutte further desired to know 
whether the 20% forest cover/plantation of 
trees 15 required पा the above stated three 
projects for which site clearance has been 
accorded by the Fnvironment Department 

The Commuittee recommends that effective steps 
to check the reverse pumping of the paolluted water 
be taken by the Environment Department under 
intimation 10 the Committee (Also observed in one 
of the next paras) 

The Committee desired 10 intimate the detail of 
those brick kiln manufacturing units who have not 
installed the chamber and chimney and 
recommends that they may not be given consent 
for operating the urit 

The Committee desired that the |atest position of
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the pending court cases be intmated to them 

0 

(i 

After going through the reply the Committee 
desired the Department to ntimate details 
of the setting up of Common Effluent 
Treatment Plants in the State 
The Committee further desired that the 
Department should make mare efforts to 
check the under ground water pollution 
which 1s caused due to the reverse pumping 
of polluted water discharged by industries 
through pipes 

The Committee recommends that this amount 
(being given to Eco clubs) of Rs 1 000/- 15 
Insufficient and the Department to consider for the 
Increase of the same 

After going through the oral evidence of the 
Department the Committee desired that the 
Department should make more efforts to Increase 
more forest areas पा the State with 8 view 10 control 
the poilution 

The efforts made पा this respect may be intimated 
to the Committee 

()] 

() 

) 

(0 

The Committee desired that the Department 
should take more effective steps to check 
the qualities as per norms ॥1 manufacturing 
of the polythene bags 

The Commuttee further desired that the 
Environment Department may convey the 
desire of the Committee to the Urban 
Development Department to check the 
pollution caused by the polythene bags प्रा 
the cities of the State 

After having discussed this matter in detail 
the Commuttee recommends that in addition 
to the steps taken for controlling pollution 
caused by crushers the Department should 
also take steps for the proper maintenance 
of the roads leading to the crushers/zones 
to control the वा pollution caused due to 
dust under intimation to the Committee 
The Committee further recommends that
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matter of extending of area of crushers 
Zones may also be examined and the same 
may be extended according to the 
requirements 

After aral evidence of the Department the 
Committee desired 

() the Department to intimate the detall of the 
defaulters if any found in the sample testing 
along with the action taken against the 
defaulters and 

() the Department to consider the matter of 
obtaining the samples from the distnbutaries/ 
canals from which the water 15 used for 
drinking purposes for testing पा the 
laboratories 

() After examination of the Department the 
Committee desired that the Department 
shouid check the steps to control arr 
poliution from the vehicles पा big cities Iike 
Fandabad Gurgaon Panipat Bahadurgarh 
Rohtak etc 

{n) The Committee desired the Department to 
take effective steps to check the pollution 
caused by sound 

(m) The Committee further desires to intimate 
the detail of the consent granted and refused 
from 2001 2002 till now 

After going through the reply of the departmental 
representatives during oral exammation the 
Committee desired the Department to make efforts 
to recover the dues under intimation to the 
Committee 

The Commuttee desires to know the latest position 
of the finalization/publtcation ए the Administrative 
Report of the Department 
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